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q. 828] T Reelt, TaT, BEEET 17, 2025/9T9 28, 1946
No. 828] NAW DELHI, MONDAY, FEBRUARY 17, 2025/MAGHA 28, 1946
s TREgT S TSHR JAT9F

T2 feett, 17 w2aT, 2025

1.3, 832(3F).—Fva T TLHIT 7, TET AT ATATHIH, 1956 (1956 =1 48) (o o zae
TET 3 ATETTHAT FgT AT &) T 1T 3F ohl ITLTT (1) F TeliT ST T T AT TLHE 6 GEF T aed
AT TSTHRT HATAT T ATAH=AT HEAT F1.47. 959(3) T 29/02/2024, ST AT o TSI, FHTHTI,
AT |1, Gve 3, ITEE (ii) H T o T T, FTRT SRATIT TS & qoae torer § NH334 D & .5, 61.400
T .. 69.110 (rfRTe-Teta @2) T F TET TTHAR & RAT0r (FT2T F24 / FT/: o7 H7 a9, A1),
LA, TG ST TATAT 6 [o1T0 IH ATAGAAT H IUTA G ATGAT # FAATRE A FT (607 F77 T 07 9T
T = i oft ;

T 3 ATARAAT 7 FTL 3I<h ATATIT T 1T 35 T STLTT (3) F Tf+ a8 "06/03/2024" =T
"X Z0eae TS (3T e "o (FRwah)" &vet | SerTfera fohar s o ;

STaTeh FeTH TTTErTLT &l €T 3-TT o dgd 1AL AT 9TH g &, Tore 9% o= O 1w 8 &ie 3s9er
St =7 & Foe T,

ST HETH AT 7 3h TSI il 7T 39 Al STLTT (1) F FATAL H, FwaF TR Tl SqAT
BRI

1217 G1/2025 @)
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A A, Fea T TLHTT, AW ATIAHRTLT T I<F A I 37 A 9T 37T 3I<F AT= a9 Fi &y 39
T ITLTT (1) FTT T& RAT T TN Fd U, g =TT FAT 5 1% 3h A= 1 § A= ag i 1 @i
TS % o syt 3T s =R

ST T, e T, S ATAHIH AT 77 3T AT ST (2) F SATHLOT § T HIUT FAT & o
TH ATERAT o TSI H TH1e9 9, 36 dqgHt # e g aft fAeetrt & a6 gre sreafeas =7 9
Feal T TR § Afgd gr Srust |
AT

RATOT TS & goa« forer & NH334 D & .41, 61.400 & f.3t. 69.110 (SiFe-qeaw &%) & ™@¢
ot T T ATt ST AT raET 9= WRa fHrEm

TS T AT Ao IEREIE I

EALEY I HEIT JAF R | R AT || gwEwmdEwa || g Raeg atwat
e (< H) T ATH

1 2 3 4 5 6

AT hT ATH. T

UEEIGIEHE

1 132//16/1 BEl FT 0.0455|[727% T TS T
Strateg 1/3 90T T0rer T
e O 3ot 1/3
AT ZETAH, Z9F T
TOrETTH T TS g Ar
THATT 1/3 9T ATH g
UEEIE L R-Car]

2 132//125/1 IGEll Fo 0.0253|[TTTehY, o ffig o= 7
et T T Yadt
T T g A THATT
Sfra f&g 3/5 AT ardt
qATIAE 3 LAt 9T
O Stratag 2/5 9T arT
T AR T T

3 133//21/2 st A 0.0582||srwrz g T shrawer o=
FE 8/117 W ATHT
AT FEH T
HIgAAT g2 T THATT
2/39 AT ATEaE et
Frfterar adT e fig




[T 1l—=ve 3(ii)]

HILT =T TSI AT

o TfeeaarH 10/351
T ATeY aeraer St
GUEEIKEIR U BT
T AT 1/45 917
Aot TTSrer T 91 FE
T e 1/90 W
AT gHAT T
TrfereaT O TR
17/234 AT ATHT ALHT
T TRt T THHA
17/468 AT AT &g 0=
TriaaT T THEA
17/468 AT ATHIRE

AATAT Tl AvaH g X
e g 497/2808 WTT
FTET FHLATA, ATAAT,
AT A FehereeTe =
TTHSITAT g2 e THATT
7/240 ST ATHY ALHE
RENIEEEREEC R
7/160 T AT At
TTST9T Tt Jsiq fHe T
FsTaTer 13333/56160
T ATeftere g
SHaae O 9ot 8/117
T ATET TH=wg, Fa7
AT LA FEH T
HIgATe g2 T TR
2/39 T ATEtag ST
Frfderar Tt gt fHg
O TifeeaaH 10/351
T AT aeraer St
GUEEIECIR TR T
T T 1/45 AT
AHrafa rsrer ¢ 71+ fig
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I #e& 1/90 91T
AT aHATT T
wTrfereaT O TR
17/234 AT ATHT ALHT
REREEARE Rtk
17/468 AT A1 &g 0=
rereaT 3 T
17/468 AT ATHIRE

AATAT TedT AvaH g X
g 497/2808 9T
FTET FHLATA, ATAT,
AT A FhereerTe =
TASATA gL AT THATT
7/240 ST ATHT AT
RENIEEEREEEE R UG
7/160 AT ATET AT
TTST9T Tt Jsiq fHe T
st 13333/56160
ST ATEt

165//20/1

0.0405

IEEREEREIE T LY
AT 2F e 3% 51
g O T g ar
THATT ATEag AT AT
Bl

165//21/1

0.0632

ERRE A E RS - E Y
T ATHIIE

165//21/3

0.0202

IEEREERE T EY
AT aF Fher 3 5
e 1 Feor 27 &
THATT ATHIaE

165//22/2

0.0759

IEEREERE T EY
AT aF Fher 3% S

g O Teae g ar

THATT ATHISE
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HILT =T TSI AT

8

166//1/1/1

T gt Tv

0.0152

qeft g O e
wree i arieg
AT AT T A

166//1/1/2

UEiTIED

0.0455

I I GHER I orel
20/61 AT 7ot g =
RCIMERE KA K
15/61 9T Hg7a= T
STTATH = &T¢ 6/61 AT
SIGIEASIMER S
GHAE [ Seal
639/2135 AT ATHT
THAT T STARTH T
AT 2/105 9T &3TH
AT I ATAH T AT
T 1/105 7 ATERE
T AT TEre T

10

166//13/1/1

UEE:CIED

0.0126

HEAAT, HA9ATH,
B, ghaga
KEIEAERINE ]
ASTAATA g¥ AT THATT
2/5 AT T [
SATTIHTY T TH== 1/4
AT ATEaE qLeT AT
T T AT T 4t
[EEELEEIREERE]
“frarvg g2 a1 T9ATT 1/8
AT ATET ST qoar
foreraT a1 «ftwedt s i
ERLSAGUEINET Kt
AT ST =77 T
TR g AT qWETT
1/10 ST ATHT SThTer
[EEEEEEEREEIL ]
ST T 1/8 AT ATet
T qETRT T I afeetw
S

11

166//13/2/1/1

0.0329

TR T ZE e T
TITET 1/3 9T ATHT
TSTTAAT TAT ST T
f=isr 29/230 AT ATEt
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LATHAAT AT gL I
TITET 1/6 W ATHT
gHIT I oo O
ST 7/460 T ofiweft
TTRIAT Tt 94T
TSt 106/6957 AT
ey =t aferar T
ST fig T et 1/20
T AT e qe Ay
AT Tl BIXT AT X
RSt 7/460 ST
arefteg fadt que T
KELUEERRIEAGER ]
HITT T9E 7/460 AT
Tt faeetT Tt AT
& T et &g
wrsit (g 7/460 9T AT
et ot Tt o=t
AAATT T herT 7/460
ST ATt FHH Tt
FATL [T TATET
212/13915 AT Aot
TS T FHAT [T TAg
106/13915 9T et
AT Tt eieg FHE T
TTHTA 212/13915 ST
FTeteg et e
Tl HEeR T Bl
234/13915 AT ATHT
FrETY =TT ATraee
At sreradt Tt

ST g T Aeft
32927269/193613310
AT ATET et ST Tt
EERLREKIERU]
106/13915 AT ATHI<E
T g T 3o afeaw
R TP

12

166//13/2/1/2

0.0076

e Te AT T TEuTa

g T 20/33 AT ATET
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HILT =T TSI AT

et g, YT TN

AT FTgAAT T 5T
2T I AT 13/33 AT

FTET A% AT BT T
Tfeets T g

13

166//14/1

0.0329

EECEIER AT EIEAE:)
AT 107/121 AT
AT FH T Ferae
T 3/121 W fTwe
TLIST ATAT TAT GHETST T
1/11 9T AT 7
ot A 3 afeas

T

14

166//14/3/1

0.0354

refrearg T arEit

15

166//14/3/2

0.0051

Arfad To arEt

16

166//15

0.0379

Arfad To arEt

17

166//16/1

EIEIEIE:

0.0202

e i, stoma A
AT 3 [T 3% ST
g O T g ar
THATT ATEaE AT AT
K5k

18

166//16/3

El

0.0531

ST g, em® TH
AT 3 [T 3% ST
g O Tead g ar
THATT ATeag T AT
(i

19

166//17/2

0.0379

LT FHT T H=AH
ST 1225/1331 AT
EREREIECEIESE]
62/1331 9T ATET
STTaTE HrET 97y g
T AXfHE T F 4/121
T AT Tag i qafEHT
e ae afeers w5

20

166//2/1/1

UEiTIED

0.0051

T, AT AT
THEvE T Seel g¥ &l

AT aTHIRE
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21

166//2/1/3

fAstt

T

0.0329

geae, faves e AT
T T gL QT HHATT 1/2
AT ef¥eg O offarT ¥

Y 1/2 9T ATHIEE T

AR T

22

166//2/3/2

0.0582

FELAT T A fEiE T
TR 1/26 W ATET
gHAT T oo g T
e g 1/26 AT TTeheT
FAT T 7 g
THERRT 1/3 T Zegsiid
oz T s g o
TR 1/26 ST At
e el faves g o
RISt 25/1092 9T
Fies g O Freew =
Feae 1/104 AT F=adt
Tt ferses g = WA
eI 3/104 9T ATHIag
FAT & TAT FEITH T
25/1092 «rT ATt =fmfa
v TAT T T GHST I
3/7 T ATHT AT aTeAT
EEIREIEE IRl
THEHTOT 1/26 T ATHT T

T A

23

166//2/4/2

0.0202

TSI T AR T
THEE 1/36 T g1
T fastes foig o Rreamd
1/9 AT ATH g At
AT Tt TR O
SETH 11/252 AT aTHT
 FTAT TATA TS
oo <TRAT T w1 1/6
AT ATEaE THATA
TLeheT T FHaviag 2/9
AT ATET 31w TAT TAT
SHLTST T 3/7 AT aTeT

AT AT T
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24

166//7/1

0.0228

¥ g T Tt T =T
EIGIES

25

166//8/1

0.0556

GIESRIEEREEIEE]
FHTL A T T FOT
1102/2097 W ATHT
Brefreraes 7= R
T AT 910/6291
AT ATET AT FATY,
ST e AT AT
AT O e gy
T THATT 644/6291 AT
FTET TFATH T R
T AT 385/6291
AT ATHT +fiwfa o= AT
AT ST A O S
forg §+1 350/6291 AT
FATHT ST FAOT BIEET
AT T st T
A= 250/6291 AT
Tt ST gaear Td
ERERIE R EN LRI
176/6291 AT ATET AT
AT O SRTTer== ¥
AT 5/699 T ATHT
ST AT T SR TaeE
T HEATIH 5/699 WU
FTET FEAATT T
BRIMERERECEIC]
10/699 HTT 604/3291
ATt gher o e
T AT 10/699 W

FTET ¥ AR T
ELRSECIEL

26

166//8/3

T

0.0202

HEAAT, AT,
Brefraes, gaFaT
AT FErET
ASTAATA gL AT FHATT
2/5 ST Tq9T [
ATTIHTT T AHT== 1/4
AT ATEASE LT AT
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REERICIEK R
foreraT srstra g 0=
=g g% a1 T9ATT 1/8
ST TR et qoar
foreraT a1 «ftweft soeT i
ERLSAGUEIRET K]
AT SRTETeT Fv T
TR g AT qHATT
1/10 AT ATHT ST
[EEEREEEREEIE el
ST T 1/8 AT ATET
UEEIE L R-Car]

27

166//9/2

0.0506

HEAAT, TALATH,
B, ghaga
KEIEAGRINE ]
ASTAATA g¥ AT THATT
2/5 AT TS0 [
AHTHT T TH == 1/4
AT ATEaE LT AT
T T AT T 4t
[EEELEEIREERE]
“frarvg g2 a1 T9ATT 1/8
AT ATET ST qoar
foreraT a1 «fwet su=T i
ERLSAGUEINET K]
AT STRTer v T
TR g AT qHATT
1/10 ST ATHT ST
[EEEREEEEEEIE el
ST T 1/8 AT ATet
T gt g

28

167//5/1

0.0025

REESEEAERC]
ST T St &g 1/2
1T g fe, g
AT YAt T9TE T S
g 8 <1 q9ATT 1/2
AT ATHIRE

29

167//5/2

0.0051

qeft fig T e
wrEe g arieg
TR AT T
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HILT =T TSI AT

11

30

169//1/2

0.0076

IEEREERE T LY
AT 29 e 3% 5
g O Tead g ar
THATT ATEaE

31

169//14/1

0.0481

T T TREIH
115/357 AT T
GUBRIM IR ERIFER]
o AT g AT HHATT
20/51 AT aTEfag
TATAT, WETATT, TLhT,
st T qeeft
TREITH EY AT qHANT
2/7 AT ATHT ¥ qHTFA
o FiaT

32

169//15/1/1

0.0025

SRTATST T AT AT ¥
T aTeitag Y qATH

AT T FHLT 7X5

33

169//15/1/2

0.0152

AT At ShHAaer
AT AT T AT 2/3
AT ATHT qfavg T
TERTST O fra AT
1049/3822 AT ATET
TSt o ity T s
1/49 AT ATHIE T faw=
T T T o
AT 1/26 T ATHT 4T
AR TATTET o FHIT
7X5

34

169//15/1/3

0.0304

AT, LA TATT
AT T AT gL aT
THATT ATEag T AT

AT T FHLT 7X5

35

169//15/3/1

0.0025

farferer YrewT o 1o
I Teheld A&HT AT
Tt ATt 47 gl
[EEL

36

169//15/3/2

0.0025

STETST T A5 AT T

efter amefie i e
Frerr




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

37

169//15/3/3

fAstt

T

0.0278

STETST T AT X
7/12 AT AR W,
ESCR G A
T f{ig g & aanT
5/12 w1 ATl v qHfET
[EEL

38

169//16/2/1

0.0329

farfarer ¥fSrewt wro foro
I ool ALHT AT
TEfaeedT aTeT d% qafHT
FATTETAT

39

169//16/2/2

0.0025

SRTATST T AT AT ¥
Aot AT ag

40

169//2

El

0.0658

T ooy ferfaes @i
AR AT AT

41

169//3/1

0.0051

LT T [T TAAT
g T 7ot T 1/2 AT
FTET At TSTaTAT T
STEEd TS T TAAT
1/2 AT AT

42

169//3/3

0.0784

LT T [T TAAT
g T ot T 1/2 AT
ElEIRIE IR CIIR
STEET TS [ TAAT
1/2 AT ATETEE

43

169//4/1

0.0076

fRaer ot O AH== ¥
STHAT STE 1/3 T ATt
TATT 9THT T A2t
T 1/3 AT ATHISE
et stfear aw T oS
THTE T Figaara 1/3
AT FATHT STTS& FodaTe
AT qATR T T
EIRLEEIRA

44

169//4/2

0.0025

Raer O T9== ¥
STHATIETE 1/3 AT aTET

AT AT T AR LATA
T 1/3 T ATHT St

ST Tl T TSt FHTT TH
HrgaaTe 1/3 W ATET




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

13

ST FoATE T AT
T TR AT QAT

45 169//6/1

0.0253

AT, LA TATT
AT T AT g2 ar
THATT ATHIRE

46 169//7/1

0.0632

Raer T aHEE O
STHATIETE 1/3 AT aTHT
AT eTHT [ AA g LA
T 1/3 T ATHT St
Sfar It IOt FHI [
HrgaaTe 1/3 9T ATET
ST FoATE T AT
TSI T AT QAT

47 169//7/3

T TR TEdT

0.0202

THETARE [T AT X
Feal T ATE e AT
AT o FieT

48 169//8/2

0.043

Feoft T TeEw O 99
g 5/7 AT ATHIaE
FATAT T et T
T 13989/303646
AT ATHT AT, LRI,
st e el
T g T THETT
3/14 T AT et
TISTATAT TRAT FATATA [
Teft 550/21689 ATT

AHTeE I i grea

49 170/111/1/2

0.0278

AT TITEHT I T T
TReTeTer g% 9 T
9/16 T ATET =fweft

T4 fareraT Wi g 0
TefT 1/16 WIT ATET Teeft
T A T aAfHE

1/4 T ATHT FHAR O

A g T Tt 1/8
STTT ATHT

50 170//11/2/2/1

0.0101

T FOuT T Tl

TTSTIT FHTE T AA g
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71/106 AT ATHT
FraTaTe St OST Tt
e g 17 e
g 35/106 9T ATt
FRTETE

51

170//19/1

0.0506

REERIRIEEAECILRICT
FTage ATl AT qHHT
KEGRIEI

52

170//20/1/1

0.0202

STSIRTET T Stravara

T o] ATET T T
TRT ATAT F AT

53

170//20/1/2

0.0152

et oo St Teht
RECECIE E R EIREF
71/106 ST ATHT

L ITETE AT IS T T
STEET g T ggrsia
¥g 35/106 AT ATET
FLIETATE Y A
HAET ATAT & A1
170//20/1/2

54

170//20/3/1

0.0304

AT T AT

T o] ATET T T
HHRTT

55

170//20/3/2

0.0152

EIEEREEEIRICRED
T TehAd AEHT T
TEfaeedT ardT dv qafFa

HehTT

56

170/121/1/2

0.0152

ST T At

T T ATET
170//21/1/2

57

170/122/1

0.0202

AT Ifer faegm g
ATaac ATHT AT qHHT
KEGRIG

170//22/1

58

198//10/1

0.0278

A= fie T & e
T F9TH ATET fawet
198//10/1
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HILT =T TSI AT

15

59

198//11/1

0.0278

HTGATA T AT T
FEAT 3/8 W ATHT
AT, T T
H=IAT [ TATHT BT AT
THATT 1/8 W7 aTHT
REERIRCIERCE Skl
FHERE T ITH g7 Al
THATT 1/2 0T aTHT 47
HHTH Ereet Hehr
198//11/1

60

198//11/3

0.0506

T TURTH ATHT et a7
LEIER R IR
198//11/3

61

198//12/2

0.0405

e, s =
TISTHAT T gHITA gL &l
AT aTET Fhe T
I 4T qH R
ELECIELEL

198//12/2

62

198//18/2/1

0.043

AT [ FATOH g7 AT
THATT 1/4 w7 <fwmta
FHAL SHHTAT TAT
FHATHE T 92 1/4
e T 2ved T
e W g7 d
THATT 1/8 W ATHIGE
[EEEAREA R CMUNC]
HIAT 10/87 T ATHT
EIERENERER NI E]
T 1/8 9T ATE g
T T A1 e T
Tt 7 67/696 WTT
FTET FHA, T T
A &g T 8T AT
AT 9/232 T ATET

AT AR R

198//18/2/1
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63

198//18/3/1

fAstt

T

0.0076

faves fig 1= srftae
Tt 235/272 AT At
ST Tt ot o
Tt 37/272 T ATHT
=qIST, T8, T T aetae
198//18/3/1

64

198//119/1/1

0.0379

AT, Wers T iy
T I BT AT qHAT
127/1538 91T aTeT
fEr=ere T aw T
27/769 AT FTHT 1T
T FIaT T T 39/769
AT ATHT AqOH T
qrateraT 9 1/769 91T
FTET AT I T T
aifiig 29/1538 wrr
FTET T T AT erET
T 31/1538 AT AT
TIE, FATATA TATH
TR T AT g2
T FHATT 21/3076 91T
FTET AT TAT IHT TH
146/769 AT ATt #frufy
FfaraT a7 aelt fafow =
T Hgwx THTE 40/769
AT AT FReTaTe O
L= T 40/769 HART
ATHT Fher, ST AT
AR T g7 &1 GHATT
40/769 T ATET T TF
TTeReT I T
16491/319904 AT aATEt
WATE O ST T
71/1538 AT ATHT =F0T
e T & T O
61/1538 AT ATHT =fafa
ST e Ferrd e T
42/769 T ATHT 9T
TET fiee ¥ sl TeAe
ferfes wlarea




[T 1l—=ve 3(ii)]

HILT =T TSI AT

17

132/769 W ATHT

TAHTATY T3 ATSHE
TTeae forfiee JF ||
FIETaTE 16/769 9T

FTET AT AT 89
198//19/1/1

65 198//19/1/3

0.0051

AT, AEgeg T Sia
T I BT AT qHAT
127/1538 91T aTeT
fEr=ere T aw T
27/769 AT FTHT 1T
T FIaT T T 39/769
AT ATHT AqOH T
qrateraT 9 1/769 91T
FTET AT I T T
aifiig 29/1538 wrr
FTET T T AT erET
T 31/1538 AT AT
TIE, FATATA TATH
TR T AT g2
T FHATT 21/3076 91T
FTET AT TAT IHT TH
146/769 T AT «frafy
FfaraT a7 aelt fafow =
T Hgwx THTE 40/769
AT AT FReTaTe O
L= T 40/769 HART
ATHT Fher, ST AT
THEE T g¥ &l GHATT
40/769 T ATET T TF
RECIRUNE
16491/319904 AT aATEt
WATE O ST T
71/1538 AT ATHT =00
e T & T O
61/1538 AT ATHT =fafa
ST e Ferrd e T
42/769 T ATHT 9T
TET fiee ¥ sl TeAe
ferfes wlarea




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

132/769 W ATHT

TAHTSTY ST STEHTST
TTeae forfiee JF ||
FIETaTE 16/769 9T

FTET I AT
gr3a198//19/1/3

66

198//19/2/2

0.0253

ARy, Reaee, Jvutdg
AT A T I B
THATT 1/4 T aTHT

A faeeHe st qro
oo T
7685471/14909280 w131
FTeY At HAT T Tl
qAAT T 3/160 T
Tt Mg fig O
HeTA== O 37/712 AT
aTeft «fwfe ST we
FeTaTT T 343/4188 AT
FTET T TAT TSl X
343/4188 W7 ATHT
198//19/2/2

67

198//20/2

0.0278

T 9 BT AT qHAT
127/1538 AT ATET
fEr=ere T &aT T
27/769 AT ATEHT eHAT
T AL T T 39/769
ST ATRY =qaH O
Aot T 1/769 Wt
FTET AT T FAAT T
Td1THg 29/1538 AT
FTET THEE T qraterET
T 31/1538 AT aATET
e, FALIT T
THRTTH T AT ge
TT THNTT 21/3076 AT
FTET AT T IHT A
146/769 AT e Wi

EIECLCERCINEIEEISE]
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T Hgwx THTT 40/769
T AT et O

=R T 40/769 AT
ATt foRerd, T AT
THEE T gL &1 GHATT
40/769 T AT &1 T
TTeR9T T
16491/319904 9T aATHT
AT T & T o
71/1538 AT ATHT =F9T
o T i T o
61/1538 AT ATHT Aty
ST el Ferdi i
42/769 AT ATHT TAT
e e =t wTeae
frfee whemEme
132/769 ST aTEt

TAH T SR ATSH ST
yTeae frfiee w0l
FLIETETE 16/769 AT
ElEil

198//20/2

68

198//22/1

0.0101

TR, B, awufdg
T AT T T 87 B
THATT 1/4 0T ATET

e faesde s qMo
oo T
7685471/14909280 AT
FTET ot ThAT T Tl
qaE 1 I 3/160 AT
FTET Mz ffig T
HeTdw= O 37/712 AT
FTET <At IuT Tl
FALIT T 343/4188 AT
FTET T TAT 68T T
343/4188 AT ATHT
198//22/1

69

198//23/1

0.0506

Sraeg, gIfdEmefiE &me

FeATT O e g ar
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THATT 1/4 w7 et
FHALT THRTAT TAT
FHATE T 92T 1/4
[EEACISRACCA L]
e T ge d
THATT 1/8 9T ATHTag
farste fofg T e o
HTT 10/87 AT ATHT
Tl e O WY o
AT 1/8 W AT Ry
EEIRREEIMEUNEERE]
qET 7 67/696 WU
FTET FHHA, TLATT AT
A &g T g AT
THNTT 9/232 W ATET
T AT ATeEET
198//23/1

70

198//23/3

0.0177

FEAT T HaT ge ar
THANT 1/4 907 <fAta
FHAL IHRTAT TAT
FHATGE T 92 1/4
(EEACIERACCA ]
Trferes 9 g2 1
THATT 1/8 9T ATH g
[EEEAREA R CMUNC]
HIT 10/87 T ATET
It fohere T WY
AT 1/8 T AR
AT T AT e T
Tt 9 67/696 WU
FTET FHA, T T
A fE T g A
THATT 9/232 W ATHT
198//23/3

71

198//24/2

0.0809

Sraeg, gIfdEmefiE &
AT T e ge ar
THTT 1/4 SO T
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AT FHT IHHTA
Tl FAAHE T 8T
77/468 WIT ATHT gHAT,
FHANT, gHx fg T
SRR CR I EIRIT A
T TTATT 1/8 91T
arteg fasies g =
HETH O qidt 53/468
T AT T e O
HT O qT 1/8 AT
FTET T T AT
e T Tt 181/1872
AT ATt A sefar
T et T iy T
qE T 10/117 07 ATt
FHA, TLE T AT
AT f¥E T g AT
THATT 25/624 9T aTHT
198//24/2

72

199//15/1

0.0278

FTATA T AT T
FEAT 3/8 AT ATET
AT, T T
A=SAT [ TATHT BT AT
THATT 1/8 T ATHT
NEERIRCIERCE Skl
FHTFE T ITHT g2 T
THATT 1/2 T FTHT
199//15/1

73

199//2

0.0051

e, famer, TSTaTe
AT Tt T At 27
T TR aTHag i
KRIEE K EACKICIES
199//2

74

199//3/1/1

0.0126

AT AT T S 27
T TR aTHag i
LCIETECIECICIEY
199//3/1/1
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75

199//3/1/2

fAstt

T

0.0202

qorvs T 988 9 1/3
T ATt Sfrfa srfaar
AT e 7 .
FFoaTSt 5/38 T ATHT
AT AT T Tl T
TEAT fie T Feere
5/114 T AT fRzarer
7 T 7 T, THT
et FEET T a5
g T THATT 1/3 917
FTET T T 7 q1,
saTfey, = gt I O
T gL AT THATT
12/95 AT FTHT Aty
T Tt =T
AT 3/95 W ATET
T AR AT
199//3/1/2

76

199//3/3

0.0025

qrfere faam Trfer o=
EERICIGT
199//3/3

77

199//4/1/1

0.0051

AR, HF T [T a7
T Tl &Y &l HHATT 2/9
ST ATHY HIgH T, 34T,
QATHT, T, gefeH
AT TSI T B g2 T
THATT 1/3 90T aTHT

HEH T Hd T gLeT
193/7167 1T THAY I

KRR ER T
207888/2338831 AT
AT Tag dieg, LT AT
ERICICEG-CIREEC]
TR T AT g2 AT
AT 1/9 AT ATET

TS O E@H T
e+ 254370/2338831

T FAE T TE@IH [
fddq 254370/2338831
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AT ATHIRE

199//14/1/3

78

199//4/1/3

0.0202

AR, HF T AT a1l
T Tl &Y Al HHATT 2/9
AT ATHT g AT, 4T,
oTHY, ermH, gefem
TAT AT T B 7 A
THATT 1/3 9T aTHT
fes, T A T
ot geadt frean
TR0 T oSIT g¥ a1
THATT 1/9 W aTHT
AT T T T
193/7167 AT TSI T
TEH T Faad
254370/2338831 AT
FTETIE TAATT T AT
T FAT
48188662/615112553
T AT T qE@H
KERTEL
35963896/615112553
AT AT qEdr 3t
TAT AT AT T 16/263
T ATH g

199//14/1/3

79

199//4/2/2

0.0228

AR, H¥ T [T aoT
T T &Y &l HHATT 2/9
ST ATHY T8 T, 34T,
QATHT, T, gefeH
AT TSI T Ff g2 a1
THATT 1/3 90T aTHT
s, A AT T
fraf segadt e
TR T I g2 A1
THATT 1/9 W FTHT

AT T Fd [ g7HeT
193/7167 W T O

TETH T ®hddaq

254370/2338831 w1
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ATEaE TAATT T TETH
T HAAT
48188662/615112553
T T O @
KERTEE]
35963896/615112553
T i g =t
THAT AT AT T 16/263
T ATH g

199//4/2/2

80

199//5

0.0101

AR, §¥GT AT ST
T T g¥ AT HEHATT 2/9
AT ATET g a1, 24T,
oTHY, eraTH, gefiers
AT TSI T Fl g2 T
THATT 1/3 90T aTHT
AR, T T T
Aot gesadt fergar
TR T (T 82 A1
THATT 1/9 W JTHT

TETH T il T g8T
193/7167 T TFT A

RECMERERTELT
254370/2338831 AT
ATHTEE TAa Y T @ITH
KERTEE]
48188662/615112553
AT THAT T ETH
KERTEE]
35963896/615112553
AT =i\t qEei a4t
THAT AT AT T 16/263
AT ATHIRE

199//5

81

199//6/1

0.0759

o T e
TeadATe 29/603 AT AT
e T gerere f&e o
T f8g 34/67 wTT
aTeft 2111, §0-8,
wIEaTe fAaves T Iead
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T TeaTe 172/603 AT
AT vl T LT
T ¥ T s g
33/67 AT ATHT TehTT
g FTeT, Tt T
HH TR AT FHLT
199//6/1

82

199//6/3

0.0152

=T T TR T

AEeTe 3/8 T ATHY
AT, T T
H=IAT [ TATHT 2L AT
THATT 1/8 W7 aTHT
MEECIRCIERE R
FHTFE T ITHT g2 T
THATT 1/2 W07 aTHT
199//6/3

83

199//7/2

0.0228

arfiey, fgeeew, 9oy
T AT A BT e
THTT 1/4 0T ATET

A faeeHe sl qTo
oo T
7685471/14909280 ST
aTeft frereft =T T o
AT T 3/160 91T
ATt Mifas g O
HgvawE T 37/712 911
Tt fwfa ST we
FASIT T 343/4188 TT
FTET T TAT 8T T
343/4188 AT ATHT
199//7/2

84

205//131

0.0051

FHA, TA T AT AT
e o et BT A

THTTT 1/4 97 ATE
Rt fée T v
T T 4805/7944
T AT e 1 w9y
o T 1/8 AT ATEiaE
FAT T SHAT T
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g 20/993 AT ATET
7 AR AT
205//3/1

85

205//4/1

0.0481

TeTtEE T 7 At
FHAT 24T (S gaT T
g o Seaw gT ar
THATT 1/4 97 ATH g
Fea? T ITACH T

Fwad 5/12 W AT

F T, TET, dIaT,
EEISIRIERICEEIC]
FHAT fereraT sraree 6
T 3T BY AT
THATT 1/6 W7 aTHT
STETaeR, ToTvg T o
At Femeft frear
REUSSECACIEER AU RS
T FHTTT 1/6 T ATHT
205//1411

86

205//4/3

0.0051

TreTtEE T 7 At
FHAT AT (AT A
&g T Seavw er &
THATT 1/4 7 ATEH g
=Fea? T ITALH T
Fead 5/12 AT ATHT

T H, ATET, AT,
Fefrar gt 7 fafy
FHAT frgaT saree o
T SEALTH g¥ AT
THATT 1/6 90T aTHT
SR, Toreg T &
ATt Semeft forerar
SraTe? ffiE T Seaew By
T TTATT 1/6 T ATET
205//4/3

87

205//5/1

0.0076

TR HE T 5aaH T
TR TH I e 1/2
T AT f Ferad T Tt
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SAH T TeedH 1/2
AT AT R

205//5/1

88

205//5/3/1

0.0304

TraviEg T JaaTH O

e 3% &g 9/10
T AT S geradt
TET SATH T Tee i
1/10 WIT =TT
205//5/3/1

89

205//5/3/2

0.0253

TN FHTL, AT FHTT
AT = g T aewar
T JT THETT aTdT
205//5/3/2

90

205//6/1/2

0.0177

Fea? T ITACH T
Fead 1/2 T ATEGE
TETEE T T2l T
ITITH 829/4300 AT
Hroreft wraT =t ot
TASE T
116921/13267650 AT
Hrreft afaar FATT et
EERACEREREFICE:]
92/6171 T ATH g
AT AFAT TAT FLATL
g T 36/1075 9T
FTHT STHTAT 7 i
HATT TH

205//6/1/2

91

205//6/2/2

0.0101

el T SATH I
Fead 1/2 AT ATH g
e e T et T
I 829/4300 AT
Ty AT AT =T
TAAT [T
116921/13267650 AT
et afaar FATY Tt
EERACEAEREICEE:]
92/6171 W7 ATHAE

ot guar ot Fae
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g T 36/1075 AT
AT STTeAT % AT
HATT IHIT
205//6/2/2

92

206//1

0.0076

oz g O srvfi=res O
FEIRCI LTS

206//1

93

206//10/1/1

0.043

s g O sl Tt
T ATEaE

206//10/1/1

94

206//10/1/3

0.0025

oz g O srvfi=res O
T ATH RS
206//10/1/3

95

206//10/2/1

0.0126

ara, g T St
T el BT AT HHATT
1/4 T ATHT qrgafEg
T Tt I 34 1/30
AT HEws T g I
1o 643/12660 ATT
TLoRST, STIeR f31g AT
AT T = gT ar
THATT 1/2 T aTHT
EHERIEEIE R
o g FHR T a9arr
AT 35/211 AT ATHT
HAAT TATAE AT T
AT AT

206//10/2/1

96

206//10/2/3

0.0177

Teal T SAH T

Fead 1/2 90 ATEaE

wEe T gl T wrefierm
7/356900 AT AT

HTAT AT TAT AT T
51/2150 917 AT forgier
T STHAT FISTA TAT
o Te AT T aqamr
AT 16/83 AT ATHY
AT TTATATE AT
“fraeft gHaT ot Fa
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g T 36/1075 AT
FTET STATeT
206//10/2/3

97

206//11/1

0.0329

s g O sl Tt
T AT aE

206//11/1

98

206//12/1

0.0354

oz g O srvfi=res O
FEIRCIKIEES

206//12/1

99

206//12/3

0.0607

orees g O srvf=ee O
FEIRCIEIEE

206//12/3

100

206//13/1/1

0.0354

s g O srvfi=res O
T ATH RS
206//13/1/1

101

206//17/2/1

0.0683

qATIAS, AHET AT

EEITH o TS g AT
THATT AT g ATI=g,
AHET [ | T

TR g Al THATT

EIRIEE]
206//17/2/1

102

206//18/1/1

0.0379

qATIAS, AHET A
SO I TS gY &l
AN ATHIaE
206//18/1/1

103

206//18/2/2

0.0304

AT T Tt gEd
T AT 91T 65/168
T ARt fiwet wfEar
el 4 fire T Ed e
5/24 AT ATHRE [Ix
g T TrraTe o 2/7
ST ATET STt qeaaTer
T fasrr f&ig T g
g 5/42 AT ATET
T, Stav UP
206//18/2/2
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104

206//18/3/2

fAstt

T

0.0126

faves fig 1= srftae
EYFHT 1/240 T ATHT
AT T Tt gEAd
T AT q2TT 33/80
AT ATHT M7 e I
e <TH I AT 7/12
AT aTeftag 7 gt
(i

105

206//19/2

0.0278

farves fie o srfiaes T
T 235/272 AT At
HEIRCIE SIS

qEd 1Y 37/272 WHT ATHT
=TT, TE. 7 ST gera e

106

206//24/1

0.0531

FAT, TTATSOT AT
QATHATA T 0L FT &I
AT 2/3 AT aTe T
ATLAAT, STTIIOT TATH
oo g T ag ge ar
THATT 1/3 9T ATH g
T g gleat

107

206//24/3

0.0202

AT |ATEET TAT T T
EEIEEPEIER RG]
3/4 T et wfear
FEA TAT FoTT THTL T
R 1/4 AT aTHIeg
T AR ATeEET

108

206//25/2

0.0759

= TAT |TEAT T T
TS SaTe O gITeTd
3/4 AT AT AT
FEA Tl HSAT THTE A
Freet 1/4 s arefiEe
LR IE L A IECI EIES

109

206//9/1

0.0253

oz g O srvfi=res O
CECIEIEFS

110

229/1211

0.0354

HETAIY, AT T34 99
TS o et gr AT
THATT 13/15 97 i\t
Tt faeaET gavsia
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T T 2/15 W

AT Tag AT qHRT 7T

111

230/11/1

0.0076

TTST9T, AT, HET T
TTHATIA I ST
g T THET aTH g

112

230//1/3

0.0759

AT T gL ATA
T T AT aE T
LEIELECIECICIES

113

230//10/2

0.0278

TTST9T, AT, HET T
TTHATIA T TS AT
2T T THETT aTH g

114

230/112/1

0.0455

Arafa FoTer Tt
EXAEATT [ A LITH
1/2 AT AT ST
LA ATA [ A1 2T
1/2 AT ATRE

115

230//13/1

0.0177

et ot Tl
EXAEATT T o LATH
1/2 AT AT T T
LA ATA [ A1 2T
1/2 AT AT

116

230//13/3

0.0455

Arafa ot Tl
XA ATT T o LATH
1/2 AT AT I T
LA ATA [ A1 2T
1/2 AT AT

117

230//14/1/2

0.0379

Araf = i farew
T e rarT 9/3584 WU

FTET HgFY, STIAE AT
AAWRE T [ 87 &
THATT 1/16 97 g<faes
ATAT T 290 AT AT

T 8327/16800 AT

T GRS [ THS
3/128 wATr At
SUTCHT Tt ZLAITATA
T TLITH 9/56 AT
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AT AT TAT THET
(SR EIEEEIRS
7409/134400 <11

AT T T T HET
AT [T GH= 33/896
AT ATHT AT, FALHT
T 7 At e o
Hrfy e it fraree
T A1 TN 9/3584
AT ATHT FT AR Trer
T

118

230//14/2

0.0076

wY #E T a1 i
T 1/2 T ATHT qAaT
At T T TR
g O Foai g 1/2
AT ATHTag A7 qATHRT
T IF

119

230//16/1/1

0.0253

s o T Ao g
T 1/2 AT ATHT TAGA
At T TAT THET
g O Foai g 1/2
T ATH g

120

230//16/2/1

0.0253

HAETATY U/ Fastia
TR/ AT 8/51 W
FTefiag THad! foegaET
TESITd UE/3r Tt 5/51
T ATHTTE THUAAT.
FOeaT aTe® TS vE/Er
HATEY AT 10/51 AT
EUENENE I
TGRS U/ SEI0T
10/51 AT ATH TG
TATad qARIMEL T
/AT TSI U/
ETSA 8/51 AR ATH g
AT JFadT AT
TISTITA T et 10/51

el v el ot
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121 230//16/3/1

0.0051

WETATY T FAvSTa 1
Teft 8/51 AT AT
REECREPEIERSIL
T qeft 5/51 W
EIGIEER I IR I
TS [ AT
10/51 T ATHT qAqqA
At gorg e ot
TEETHRT [ Tea oo
10/51 ST ATHT [ATae
FATEAET AT T
qawsiia T Tt 8/51
AT ATET AT AT
TAT TISTAT T T[T
10/51 AT ATHT ¥

T A

122 230/1171

0.0506

as & T aoeie i
T 1/2 T ATHT G
At T TA THET
g O Faai g 1/2
AT ATHTag AT qATHRT
T T

123 230/17/3

0.0177

wa e O a1 i
T 1/2 AT ATHT TAGA
At T TA THET
g O Faai g 1/2
AT ATHTag AT qATHRT
EIECIEIE

124 230//18/2/1

0.0051

AFAT T Fredl T3
1/3 ST ATHT ST,
A A T F AT
ferers Sarer o 27
THATT 1/3 9T ATH g
sfrafe qeff 3=t sherdett
T Tl TR T Fee AT
AT 49/237 AT ATHY
frafa T aeft wefrer
T 10/79 T AT
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125

230/118/2/2

fAstt

T

0.0101

126

230//2411

0.0051

127

230//25/1/1

UEiTIED

0.0202

128

230/125/1/2

0.0101

HETA Y T FaTsiia O
34/67 T ATHT Teher T
AR T FaLsia
33/67 AT ATHT

129

230//25/3

0.0228

TETATY T FAvsia 1
eft 8/51 AT ATHT
REECIREEEICEREI]
O kT 5/51 WTT
aretag <t foeaT Tt
TS [ AAIgATA
10/51 T ATHT TeTae
AT gorg e ot
FERTHTL [ Tea o
10/51 AT ATHT T[EATa
AR AT T
Fqazstia I Tt 8/51
T ATt i et
AT TSI T A
10/51 T ATHT 1T

LRIERCIE]

130

230//8/2/1

0.0253

sfrafa SOt TSt

FLAT AT T ATCATH
1/2 AT ARG [T [
LA ATA T A1 2T
1/2 AT ATEEE

131

230//91

0.0632

TSI T gLaveeATe
T NTTH AR

132

230//9/3

0.0278

TToTeT, ST, HET A
TTHATI T ST

2T T AT aTHRE
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133

231/1412/1

0.0025

7 e T e =
g 23/162 9T ATHY
AT SHTA, AT
AT T T e
T I AN 139/324
AT ATHT TR, AASOT
AT HAA I T T
(AT ZY &l THATT
139/324 T aTHT

134

231/15/1/1

0.0177

o T O e =
=R 23/162 W ATt
AT ITHTEA, AATST
KEIRASIECRE RS EIE]
T a1 FHENT 139/324
AT ATHT TR, AASOT
AT AT I T T
(AT Z¥ &l THATT
139/324 T aTH A%
AR ATCEET 9T U
e ST worr A

135

231/15/1/2

0.0228

AT Torer Tt 7T
FHT T F3 T8E 14/33
AT 94T e 9o
o0 T, Y. u. -157
TETAAIE 6. 9
FORTETE 147/275 T
et YT e gt
RENECIEACRINED
34/825 AT ATHT F ft ¢
AR ATEETET aTe U
e SaTea wor fie

136

231/15/3

0.0051

o= O ot =
AL ATHT

137

240/11/2

7 T

0.0051

At T & Tt
s forg O Straew
21/64 AT ATET STTETIT
T = R T g
1/8 T At o Hehar
FATE T AT 1/24
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AT ATeftag A o
T FATL T AT
5/24 AT ATHT T
THAAT TAT FLIr=wT T
T 5/32 AT S\t
FET AT =T O
FRer=rvg 1/8 AT SraTT
e T e g o
THEA 1/64 AT ATEHE
T AT T AR

Total 3.7358

[®1. §. NHAI/PIU-ALG/33021/1/LA/2023/3D]
F9T S+, Ao

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th February, 2025

S.0. 832(E).—Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, Number S.O. 959(E) dated:29/02/2024 , published in the Gazette of India,
Extraordinary, Part Il, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National
Highway Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared
its intension to acquire the land specified in the Schedule annexed to the said notification for building
(widening/four/six-laning, etc.), maintenance, management and operation of NH-334(D) in the stretch of land
from Km. 61.400 to Km. 69.110 (Aligarh-Palwal Section) in the District of PALWAL in the state of
HARYANA.

And whereas the substance of the said notification has been published in “The Indian Express
(English)” and “Aaj (Hindi)” both dated 06.03.2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered
and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority
has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the
powers conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby
declares that the land specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government
hereby declares that on publication of this notification in the Official Gazette, the land specified in the said
Schedule shall vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-334(D)
in the stretch of land from Km. 61.400 to Km. 69.110 (Aligarh - Palwal Section) in the District of
PALWAL in the state of HARYANA.

State: HARYANA

||District: PALWAL

SI. No.

Survey/Plot
Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

| 1

5 [

6 |

|Taluk: Palwal

IVillage: Chandhat(172)

1

132//16/1

Private

Agriculture

0.0455

Mahendra Putr of
Deshraj Putr of Jeet
Singh 1/3 Bhaag
Yogesh Putr of
Visram Putr of
Deshraj 1/3 Bhaag
Hariom, Deepak Putr
of Shivram Putr of
Deshraj every two
equal Bhaags 1/3
Bhaag Vasideh Gair
Mumkin Shop

132//25/1

Private

Agriculture

0.0253

Rajbir, Sube Singh
Putr and Mrs
Raghveero daughter
Revati Prashad Putr
vasideh of every three
Sambhag Jeet Singh
35 Bhaag vasideh
Subhash Chand Putr
Revati Prashad Putr
Jeet Singh vasideh 25
Bhaag vasideh Gair
Mumkin Petrol Pump

133//21/2

Private

Agriculture

0.0582

Amar Singh Putr of
Jeetmal Putr of Badle
8/117 Bhag vasideh
Khemchand, Chatar
Singh, Bhag Singh,
Mabhipal, Satpal Putr
of Sukhram Putr of
Mohanlal Har Panch
Same Bhag 2/39 Bhag
Vasideh Mrs. Kirtilata
wife Dharambir Singh
Putr of Govindram
10/351 Bhag vasideh
Palwal Mrs. Savitri
Devi Wife Badan
Singh Putr of
Khacheda 1/45 Bhaag
Mrs. Rajesh daughter
of Maan Singh Putr of
Matru 1/90 Bhaag
Vasideh Dharamveer
Putr of Govinda Putr
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of Ramphal 17/234
Bhaag vasideh
Narveer Putr of
Govinda Putr of
Ramphal 17/468
Bhaag vasideh Man
Singh Putr of Govinda
Putr of Ramphal
17/468 Bhaag vasideh
Jasveer Singh Putr of
Chandrapal Putr of
Khachedu 1/6 Bhaag
vasideh Subhash Putr
of Balveer Singh Putr
of 1/52 Bhaag vasideh
Mrs. Anubala wife of
Chandramohan Putr
of Ram Singh 497/
2808 Bhag vasideh
Kumarpal, Satveer,
Azad Putr of
Kishanlal Putr of
Ramyjilal. Every three
equal Bhaag 7/240
Bhaag vasideh
Amarsingh Putr of
Jeetmal Putr of Badle
Bhagat 7/160 Bhaag
vasideh Mrs. Rajesh
wife of Sarjit Singh
Putr of Tejpal
13333/56160 Bhaag
vasideh

165//20/1

Private

Agriculture

0.0405

Jile Singh, Ashok
Kumar Putr of Dev
Kishan alias Jal Singh
Putr of Natthan Har
Do Sambhag Vasideh
Gair Mumkin Shop

165//21/1

Private

Agriculture

0.0632

Prem Singh s/o
Rajendra Prasad s/o
Wasideh

165//21/3

Private

Agriculture

0.0202

Jile Singh, Ashok
Kumar Putr of Dev
Kishan alias Jal Singh
Putr of Natthan Har
Do Sambhag Vasideh

165//22/2

Private

Agriculture

0.0759

Jile Singh, Ashok
Kumar Putr of Dev
Kishan alias Jal Singh
Putr of Natthan Har
Do Sambhag Vasideh

166//1/1/1

Private

Gair Mumkin
Pump

0.0152

Prithi Singh Putr of
Lekhiram Putr of
Mohar Singh Wasideh
Gair Mumkin Petrol
Pump Shop

166//1/1/2

Private

Gair Mumkin
Makaan

0.0455

Natthan Putr of
Khemchand Putr of
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Thandi 20/61 Bhaag
Prithi Singh Putr of
Lekhiram Putr of
Mohar Singh 15/61
Bhaag Meharchand
Putr of Jeetram Putr
of Bidhu 6/61 Bhaag
Vasideh Tularam Putr
of Khemchand Putr of
Thandi 639/2135
Bhaag Vasi Ramveer
Putr of Baliram Putr
of Polaram 2/105
Bhaag Shyam Veer
Putr of Baliram Putr
of Pola Ram 1/105
Bhaag wasideh Gair
Mumkin Petrol Pump

10

166//13/1/1

Private

Gair Mumkin
Makaan

0.0126

Madanlal,
Ghanshyam,
Trilokchand,
Harishkumar, Putr of
Siyaram, Putr of
Bhajanlal, every four
equal Bhaags, 2/5
Bhaag, Rajesh, Putr of
Omprakash, Putr of
Amichand, 1/4 Bhaag,
vasideh of Suresh
Choudhary, Putr and
Mrs. Lachho Devi,
Bidhwa Ajit Singh,
Putr of Srichand,
every two equal
Bhaags, 1/8 Bhaag,
vasideh Mrs. Pushpa.
Widow and Mrs.
Sapna daughter and
Neeraj Singla, Pankaj
Gupta Putr Jagdish
Chand Putr Siyaram
Har Char Sambhag
1/10 Bhaag vasideh
Prakash Vihar Palwal
Dharamveer Putr of
Amichand Putr 1/8
Bhaag vasideh Gair
Mumkin Green Vale
Public School

11

166//13/2/1/1

Private

Agriculture

0.0329

Lachhi Putr of
Harkishan Putr of
Gyasi 1/3 Bhaag
vasideh Lajjawati
wife Deshraj Putr of
Girraj 29/230 Bhaag
vasideh Shyamvati
daughter of Harkishan
Putr of Gyasi 1/6
Bhaag vasideh
Dharampal Putr of

Vijay Putr of Fajita
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7/460 Bhaag vasideh
Smt. Yogita wife
Pawan Putr of Gajraj
106/6957 Bhaag
vasideh of Vasideh
Smt. Lalita daughter
of Jagat Singh Putr of
Naththi 1/20 Bhaag
vasideh of Sadarpur
Smt. Lalita wife Hira
Lal Putr Chiranjilal
7/460 Bhaag vasideh
Smt. Suman Devi
wife Kunwar Pal
Singh Putr Dharampal
Singh 7/460 Bhaag
vasideh Delhi Raj
Narayan Singh Putr
Bhola Singh Putr of
Foji Singh 7/460
Bhaag vasideh of
Delhi Mrs. Rajni wife
of Satveer Putr of
Kishna 7/460 Bhaag
of Mrs. Kusam wife
of Kailash Putr of
Jawahar 212/13915
Bhaag of Mrs. Rajan
wife of Karmaveer
Putr of Khachedu
106/13915 Bhaag of
Mrs. Anita wife of
Dharmendra Kumar
Putr of Parmal 212/
13915 Bhaag Vasideh
Mrs. Jagwati Wife
Mahendra Putr Hari
234/13915 Bhag
vasideh Kumhar
Chaupal Chandhat
Mrs. Jalvati wife
Jagatsingh Putr of
Natthi
32927269/193613310
Bhag vasideh Mrs.
Reena wife Balram
Putr Narayan
106/13915 Bhag
vasideh Vasideh Gair
Mumkin Green Vale
Public School and
Shop

12

166//13/2/1/2

Private

Agriculture

0.0076

Vinod Kumar Putr of
Sukhpal Singh
vasideh of 20/33
Bhaag Rajveer Singh,
Naresh Kumar Putr of
Sohanlal Putr of
Buddha Har Do
vasideh of 13/33

Bhaag Gair Mumkin
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Green Vale Public
School and Shop

13 166//14/1

Private

Agriculture

0.0329

Madanlal Putr
Siyaram Bhajanlal
107/121 Bhaag Mrs.
Kamlesh wife
Shivram Putr 3/121
Bhaag Mrs. Saroj
Bala wife Hemraj Putr
1/11 Bhaag Wasideh
Gair Mumkin Green
Vale Public School

14 166//14/3/1

Private

Agriculture

0.0354

Trilokchand Putra
\Vasi

|15 |[166//14/312

||Private

||Agricu|ture

0.0051||M0hit Putra Vasi

16 ||[166//15

||Private

||Agricu|ture

0.0379|[Mohit Putra Vasi

17 166//16/1

Private

Agriculture

0.0202

Jile Singh, Ashok
Kumar Putr of Dev
Kishan alias Jal Singh
Putr of Natthan Har
Do Sambhag Vasideh
Gair Mumkin Shop

18 166//16/3

Private

Agriculture

0.0531

Jile Singh, Ashok
Kumar Putr of Dev
Kishan alias Jal Singh
Putr of Natthan Har
Do Sambhag Vasideh
Gair Mumkin Hotel

19 166//17/2

Private

Agriculture

0.0379

Harish Kumar Putr of
Siyaram Bhajanlal
1225/1331 Bhaag
Saroj wife Balveer
Putr of 62/1331
Bhaag vasideh of
Farezabad Misa
Shyam Singh Putr of
Sher Singh Putr of
Kare 4/121 Bhaag
vasideh of Wasideh
Gair Mumkin Green
Vale Public School

20 166//2/1/1

Private

Gair Mumkin
Plot

0.0051

Natthan, Tularam Putr
of Khemchand Putr of
Thandi Har Do
Samabhag Vasideh

21 166//2/1/3

Private

Agriculture

0.0329

Sundar, Virendra,
Putr of Niranjan, Putr
of Pyare, every two
equal Bhaags, 1/2
Bhaag of Dhirendra,
Putr of Shaudaan,
Putr of Pyare, 1/2
Bhaag of Vasideh
Gair Mumkin Shop

22 166//2/3/2

Private

Agriculture

0.0582

Kumarpal Putr of Atar
Singh Putr of

Ramchand 1/26
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Bhaag Vasi
Dharamveer Putr of
Kishan Singh Putr of
Natthan Singh 1/26
Bhaag Rakesh Kumar
Putr of Samay Singh
Putr of Ramchandi
1/3 Bhaag Inderjeet
Singh Putr of Amar
Singh Putr of
Ramchand 1/26
Bhaag Mrs. Sunhra
wife of Virendra
Singh Putr of Kirodi
25/1092 Bhaag
Virendra Singh Putr
of Yadaram Putr of
Chandan 1/104 Bhaag
Netravati wife
Bijendra Singh Putr of
Bhagwan Sahay 3/104
Bhaag vasideh Vati
Devi wife Sukhram
Putr of 25/1092
Bhaag vasideh Mrs.
Anju Devi wife
Hansraj Putr of 3/7
Bhaag vasideh Mrs.
Bala Devi wife Tejpal
Putr Ramkaran 1/26
Bhag Vasi Gair
Mumkin Shop

23

166//2/4/2

Private

Agriculture

0.0202

Inderjit Putr of
Amarsingh Putr of
Ramchand 1/36
Bhaag Suresh Putr of
Bijendra Singh Putr of
Girdhari 1/9 Bhaag
vasideh Smt. Suman
wife of Prathvisingh
Putr of Lekhiram
11/252 Bhaag vasideh
of New Colony
Palwal Rajan Putr of
Shririya Putr of Kare
1/6 Bhaag vasideh of
Rampal Putr of
Harkesh Putr of
Kanwar Singh 2 /9
Bhaag vasideh Anju
Devi wife Hansraj
Putr 3/7 Bhaag
vasideh Gair Mumkin
Shop

24

166//7/1

Private

Agriculture

0.0228

Sher Singh Putr of
Natthi Putr of
Charana Wasideh

25

166//8/1

Private

Agriculture

0.0556

Mohit Goyal Putr of
Anil Kumar Goyal
Putr of Radha Krishna
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1102/2097 Bhag
vasideh Trilokchand
Putr of Siyaram Putr
of Bhajanlal 910/6291
Bhag vasideh Lokesh
Kumar, Jaswinder
Kumar Putr of
Murarilal Putr of
Visram Har Do
Samabhag 644/6291
Bhag vasideh
Ghanshyam Putr of
Siyaram Putr of
Bhajanlal 385/6291
Bhag vasideh vasideh
Mrs. Shuchi Maini
Wife Ashish Maini
S/o Jarnail Singh
Maini 350/6291 Bhag
R/o Smt. Manisha
Chhabra Wife
Praveen Chhabda Putr
of Premchand
250/6291 vasideh of
Bhag Mrs. Hemlata
wife of Ghanshyam
Putr of Siyaram
176/6291 vasideh of
Bhag Neeraj Sigla
Putr of Jagdishchand
Putr of Siyaram 5/699
vasideh of Bhag Pakaj
Gupta Putr of
Jagdishchand Putr of
Siyaram 5/699
vasideh of Madanlal
Putr of Siyaram Putr
of Bhajanlal 10/ 699
Bhaags 604/3291
vasideh Harish Putr of
Siyaram Putr of
Bhajanlal 10/699
vasideh of Bhag Gair

Mumkin Shop
Boundary
26 166//8/3 Private Gair Mumkin 0.0202||Madanlal,
Makaan Ghanshyam,
Trilokchand,

Harishkumar, Putr of
Siyaram, Putr of
Bhajanlal, every four
equal Bhaags, 2/5
Bhaag, Rajesh, Putr of
Omprakash, Putr of
Amichand, 1/4 Bhaag,
vasideh of Suresh
Choudhary, Putr and
Mrs. Lachho Devi,
Bidhwa Ajit Singh,
Putr of Srichand,
every two equal
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Bhaags, 1/8 Bhaag,
vasideh Mrs. Pushpa.
Widow and Mrs.
Sapna daughter and
Neeraj Singla, Pankaj
Gupta Putr Jagdish
Chand Putr Siyaram
Har Char Sambhag
1/10 Bhaag vasideh
Prakash Vihar Palwal
Dharamveer Putr of
Amichand Putr 1/8
Bhaag vasideh Gair
Mumkin Shop

27

166//9/2

Private

Gair Mumkin
Makaan

0.0506

Madanlal,
Ghanshyam,
Trilokchand,
Harishkumar, Putr of
Siyaram, Putr of
Bhajanlal, every four
equal Bhaags, 2/5
Bhaag, Rajesh, Putr of
Omprakash, Putr of
Amichand, 1/4 Bhaag,
vasideh of Suresh
Choudhary, Putr and
Mrs. Lachho Devi,
Bidhwa Ajit Singh,
Putr of Srichand,
every two equal
Bhaags, 1/8 Bhaag,
vasideh Mrs. Pushpa.
Widow and Mrs.
Sapna daughter and
Neeraj Singla, Pankaj
Gupta Putr Jagdish
Chand Putr Siyaram
Har Char Sambhag
1/10 Bhaag vasideh
Prakash Vihar Palwal
Dharamveer Putr of
Amichand Putr 1/8
Bhaag vasideh Gair
Mumkin Shop

28

167//5/1

Private

Agriculture

0.0025

Rajveer Singh s/o
Revati Prashad s/o
Jeet Singh 1/2 Bhaag
Sube Singh, Subhash
Chand s/o Revati
Prashad s/o Jeet Singh
Har 2 equal Bhaags
1/2 Bhaag Vasideh

29

167//5/2

Private

Gair Mumkin
Pump

0.0051

Prithi Singh Putr of
Lekhiram Putr of
Mohar Singh Wasideh
Gair Mumkin Petrol
Pump

30

169//1/2

Private

Agriculture

0.0076

Jile Singh, Ashok
Kumar Putr of Dev

Kishan alias Jal Singh
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Putr of Natthan Har
Do Sambhag Vasideh

31

169//14/1

Private

Agriculture

0.0481

Naththi Putr of
Parasram Putr of
115/357 Bhaag
Kumari Putria, Rakhi
daughters Harkesh
Putr of Naththi every
two even Bhaag 20/51
Bhaag Vasideh
Dayalal, Mahavir,
Harkesh, Vijaylal Putr
of Naththi Putr of
Parasram every four
even Bhaag 2/7 Bhaag
Vasi Gair Mumkin
Dharam Kata

32

169//15/1/1

Private

Agriculture

0.0025

Jagdish Putr of
Bhajan Lal Putr of
Leele Wasideh

33

169//15/1/2

Private

Agriculture

0.0152

Mrs. Kiranvati alias
Kamlesh wife Veedhu
Putr of Sarvan 2/3
Bhaag vasideh
Navindra Putr of
Raghuraj Putr of Shiv
Narayan 1049/3822
Bhaag vasideh of
Girraj Putr of Bidhu
Putr of Shravan 1/49
Bhaag vasideh
Parvindra Putr of
Raghuraj Putr of Shiv
Narayan 1/26 Bhaag
vasideh Gair Mumkin
Ploting and Room 7x5

34

169//15/1/3

Private

Agriculture

0.0304

Subhash, Lakshman
Putr Rangalal Putr
Leele Har Do
Samabhag Vasideh
Gair Mumkin Ploting
and Room 7x5

35

169//15/3/1

Private

Agriculture

0.0025

Vividh Residency Pvt.
Ltd. Back Enclave
Laxmi Nagar New
Delhi vasidehs Gair
Mumkin Vila

36

169//15/3/2

Private

Agriculture

0.0025

Jagdish Putr of
Bhajan Lal Putr of
Leele Wasideh Gair
Mumkin Vila

37

169//15/3/3

Private

Agriculture

0.0278

Jagdish Putr of
Bhajanlal Putr of 7/12
Bhaag Vasideh
Mahesh, Dinesh Putr
of Parasram Putr of
Kanwar Singh each
two equal Bhaags
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5/12 Bhaag vasideh
Gair Mumkin Vila

38

169//16/2/1

Private

Agriculture

0.0329

Vividh Residency Pvt.
Ltd. Back Enclave
Laxmi Nagar New
Delhi vasidehs Gair
Mumkin Bouandary

39

169//16/2/2

Private

Agriculture

0.0025

Jagdish Putr of
Bhajan Lal Putr of
Leele Wasideh

40

169//2

Private

Agriculture

0.0658

Perfect Strips
Limited( Gair
mumkin Bouandary)

41

169//3/1

Private

Agriculture

0.0051

Ashok Kumar Putr of
Balbir Singh Putr of
Neki Ram 1/2 Bhaag
vasideh Smt. Rajbala
wife Jasbant Raj Putr
Balveer 1/2 Bhaag
vasideh

42

169//3/3

Private

Agriculture

0.0784

Ashok Kumar Putr of
Balbir Singh Putr of
Neki Ram 1/2 Bhaag
vasideh Smt. Rajbala
wife Jasbant Raj Putr
Balveer 1/2 Bhaag
vasideh

43

169//4/1

Private

Agriculture

0.0076

Hitesh Sharma Putr of
Naimchand Putr of
Jamna Prasad 1/3
Bhaag vasideh
Subhash Sharma Putr
of Manohar Lal 1/3
Bhaag vasideh of
Mrs. Anita wife of
Raj Kumar Putr of
Sohanlal 1/3 Bhaag
vasideh of Jajru
Ballabgarh Gair
Mumkin Petrol Pump
and Bouandary

44

169//4/2

Private

Agriculture

0.0025

Hitesh Sharma Putr of
Naimchand Putr of
Jamna Prasad 1/3
Bhaag vasideh
Subhash Sharma Putr
of Manohar Lal 1/3
Bhaag vasideh of
Mrs. Anita wife of
Raj Kumar Putr of
Sohanlal 1/3 Bhaag
vasideh of Jajru
BallabgarhGair
Mumkin Petrol Pump
and Bouandary

45

169//6/1

Private

Agriculture

0.0253

Subhash, Lakshman

Putr Rangalal Putr
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Leele Har Do
Samabhag Vasideh

46 169//7/1

Private

Agriculture

0.0632

Hitesh Sharma Putr of
Naimchand Putr of
Jamna Prasad 1/3
Bhaag vasideh
Subhash Sharma Putr
of Manohar Lal 1/3
Bhaag vasideh of
Mrs. Anita wife of
Raj Kumar Putr of
Sohanlal 1/3 Bhaag
vasideh of Jajru
Ballabgarh Gair
Mumkin Petrol Pump
and Bouandary

47 169//713

Private

Gair Mumkin
Rasta

0.0202

Rameshchand Putr of
Deviram Putr of
Chandi Ram Wasideh
Gair Mumkin Dharam
Kata

48 169//8/2

Private

Agriculture

0.043

Naththi Putr of
Parasram Putr of
Naval Singh 5/7
Bhaag vasideh of
Wasideh Dayalal Putr
of Naththi Putr of
Parasram
13989/303646 Bhaag
vasideh of Mahavir,
Harkesh, Vijaypal
Putr of Naththi Putr of
Parasram Har Three
even Bhaag 3/14
Bhaag vasideh of
Smt. Rajbala wife of
Dayalal Putr of
Naththi 550/21689
Bhaag vasideh of
Vasideh Gair Mumkin
Hotel

49 170//11/1/2

Private

Agriculture

0.0278

Chandrabhan,
Kiranpal, Sanjay Putr
of Gyasi alias Mangi
Putr of Kishanlal,
vasideh of every three
Bhaags, 9/16 Bhaag,
Mrs. Darshan
Bidhwa, Mohar
Singh, Putr of Natthi,
1/16 Bhaag, vasideh
of Natthi, Putr of
Bharat Singh, Putr of
Dhan Singh, vasideh
of 1/4 Bhaag, vasideh
of Karmaveer, Putr of
Mohar Singh, Putr of
Natthi, 1/8. Bhaag
vasideh
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50

170//11/2/2/1

Private

Agriculture

0.0101

Mrs. Krishna Devi
wife Rajesh Kumar
Putr Manbir Singh
71/106 vasideh
Faridabad Mrs. Pooja
wife Jashir Singh Putr
Mahajeet Singh
35/106 vasideh
Faridabad

51

170//19/1

Private

Agriculture

0.0506

Police Vidhan Police
Station Chandhat Vasi
Gair Mumkin Police
Station

52

170//20/1/1

Private

Agriculture

0.0202

Omprakash Putr of
Jeevanlal Putr of
Kallu Vasi Gair
Mumkin House near
Police station

53

170//20/1/2

Private

Agriculture

0.0152

Mrs. Krishna Devi
wife Rajesh Kumar
Putr Manbir Singh
71/106 vasideh
Faridabad Mrs. Pooja
wife Jashir Singh Putr
Mahajeet Singh
35/106 vasideh
Faridabad Gair
Mumkin House near
Police station
170//20/1/2

54

170//20/3/1

Private

Agriculture

0.0304

Omprakash Putr of
Jeevanlal Putr of
Kallu Vasi Gair
Mumkin House

55

170//20/3/2

Private

Agriculture

0.0152

Vividh Residency Pvt.
Ltd. Back Enclave
Laxmi Nagar New
Delhi vasidehs Gair
Mumkin House

56

170//21/1/2

Private

Agriculture

0.0152

Omprakash Putr of
Jeevanlal Putr of
Kallu Vasi
170//21/1/2

57

170//22/1

Private

Agriculture

0.0202

Police Vidhan Police
Station Chandhat Vasi
Gair Mumkin Police
station

170//22/1

58

198//10/1

Private

Agriculture

0.0278

Devender Singh Putr
of Hanwant Singh
Putr of Deshram
vasideh of Delhi
198//10/1

59

198//11/1

Private

Agriculture

0.0278

Achhealal Putr of
Gyasi Putr of Nandlal
3/8 Bhaag vasideh
Harveer, Gurdev Putr
of Achhealal Putr
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Gyasi each two equal
Bhaags 1/8 Bhaag
vasideh Rajwati wife
and Vishnu Putr of
Amarchand Putr of
Gyasi each two equal
Bhaags 1/2 Bhaag
vasideh Gair Mumkin
Hotel and House
198//11/1

60 198//11/3

Private

Agriculture

0.0506

Devender Singh Putr
of Hanwant Singh
Putr of Deshram
vasideh of Delhi Gair
Mumkin Bouandary
198//11/3

61 198//12/2

Private

Agriculture

0.0405

Sandeep, Neeraj, Putr
of Rajkumar, Putr of
Dharampal, vasideh
of Har Do Samabhag,
Kakraula, Gurugram
Gair Mumkin
Bouandary

198//12/2

62 198//18/2/1

Private

Agriculture

0.043

Jitendra, Hoshiar
Singh, Putr of
Rudhanath, Putr of
Siyaram, every two
equal Bhaags, 1/4
Bhaag, Mrs.
Kamalesh alias
Kamla, wife of Kamal
Singh, Putr of
Vedram, 1/4 Bhaag,
Dharamveer,
Karmaveer,
Dharmendra Singh,
Putr of Hardev, Putr
of Govind Ram, every
three equal Bhaags,
1/8 Bhaag, vasideh
Bijendra Singh S/o
Mukhram S/o Moti
10/87 Bhaag vasideh
Ghodi Kishan S/o
Mangi S/o Pita 1/8
Bhaag vasideh
Praveen S/o Narayan
Singh S/o Sukhi Ram
67/696 Bhaag vasideh
Kamal, Parveen S/o
Narayan Singh S/o
Har Do Even Bhaag
9/232 Bhaag vasideh
Gair Mumkin Shop
198//18/2/1

63 198//18/3/1

Private

Agriculture

0.0076

Virendra Singh Putr
of Amichand Putr of
Tika 235/272 Bhaag

Mrs. Diksha wife of
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Sujit Putr of Sukhveer
37/272 Bhaag vasideh
of Ghodi, Tehsil. and
district palwal
198//18/3/1

64

198//19/1/1

Private

Agriculture

0.0379

Deviram, Mahendra
Putr of Chhetar Putr
of Bhule Har Do
Samabhag 127/1538
vasideh of Bhag
Hindsher Putr of
Chhetar Putr of Bhule
27/769 vasideh of
Bhag Dharambir Putr
of Chhetar Putr of
Bhule 39/769 vasideh
of Bhag Chetram Putr
of Savaliya Putr of
1/769 vasideh of Bhag
Seema wife Satveer
Putr of Devisingh 29
/1538 Bhag vasideh
Ramsukh Putr of
Savaliya Putr 31/1538
Bhag Vasi Gordhan,
Kuvarpal Putran
Tikaram Putr Savaliya
Har Do Samabhag
21/3076 Bhag vasideh
Geeta wife Umesh
Putr 146/769 Bhag
vasideh Shrimati
Kavita Bain wife
Vipin Jain Putr
Mahendra Kumar
40/769 Bhag vasideh
Kishan Gopal Putr
Ramchand Putr
40/769 Bhag vasideh
Kishan, Gopal Putr
Ramchand Putr Har
vasideh of 2 Sambhag
40/769 Bhag Putru
S/O Rakesh Garg S/O
16491/319904
vasideh of Bhag
Bhagirath Putr of
Chheetar Putr of
Bhule 71/1538
vasideh of Bhag
Charan Singh Putr of
Chheetar Putr of
Bhule 61/1538
vasideh of Bhag Mrs.
Usha wife of Kuldeep
Singh Putr of 42/769
vasideh of Bhag avo
bulld mate block pvt.
Itd fradidabad
132/769 bhag vasi
NCR INFRABU ICD
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PVT LTD SEC II
FARDABAD 16/769
bhag vasi Gair
Mumkin House
198//19/1/1

65

198//19/1/3

Private

Agriculture

0.0051

Deviram, Mahendra
Putr of Chhetar Putr
of Bhule Har Do
Samabhag 127/1538
vasideh of Bhag
Hindsher Putr of
Chhetar Putr of Bhule
27/769 vasideh of
Bhag Dharambir Putr
of Chhetar Putr of
Bhule 39/769 vasideh
of Bhag Chetram Putr
of Savaliya Putr of
1/769 vasideh of Bhag
Seema wife Satveer
Putr of Devisingh 29
/1538 Bhag vasideh
Ramsukh Putr of
Savaliya Putr 31/1538
Bhag Vasi Gordhan,
Kuvarpal Putran
Tikaram Putr Savaliya
Har Do Samabhag
21/3076 Bhag vasideh
Geeta wife Umesh
Putr 146/769 Bhag
vasideh Shrimati
Kavita Bain wife
Vipin Jain Putr
Mahendra Kumar
40/769 Bhag vasideh
Kishan Gopal Putr
Ramchand Putr
40/769 Bhag vasideh
Kishan, Gopal Putr
Ramchand Putr Har
vasideh of 2 Sambhag
40/769 Bhag Putru
S/O Rakesh Garg S/O
16491/319904
vasideh of Bhag
Bhagirath Putr of
Chheetar Putr of
Bhule 71/1538
vasideh of Bhag
Charan Singh Putr of
Chheetar Putr of
Bhule 61/1538
vasideh of Bhag Mrs.
Usha wife of Kuldeep
Singh Putr of 42/769
vasideh of Bhag avo
bulld mate block pvt.
Itd fradidabad
132/769 bhag vasi
NCR INFRABU ICD
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PVT LTD SEC II
FARDABAD 16/769
bhag vasi
198//19/1/3

66

198//19/2/2

Private

Agriculture

0.0253

Devi, Mahendra,
Dharambir, Bhagirath,
Hindsher, Charan
Singh Putr of Chhetar
Putr of Bhoole Har
Chash Sambhag 1/4
Bhaag vasideh of
Avon Buildmat
Blocks Pvt. Ltd. Putr
of 7685471/14909280
vasideh of Bhaag
Smt. Seema Devi wife
of Satveer Putr of
3/160 Bhaag vasideh
of Govind Singh Putr
of Meharchand Putr
of 37/712 Bhag
vasideh Mrs. Usha
wife Kuldeep Putr
343/4188 Bhag
vasideh Putru wife
Rakesh Putr 343/4188
Bhag vasideh
198//19/2/2

67

198//20/2

Private

Agriculture

0.0278

Deviram, Mahendra
Putr of Chhetar Putr
of Bhule Har Do
Samabhag 127/1538
vasideh of Bhag
Hindsher Putr of
Chhetar Putr of Bhule
271769 vasideh of
Bhag Dharambir Putr
of Chhetar Putr of
Bhule 39/769 vasideh
of Bhag Chetram Putr
of Savaliya Putr of
1/769 vasideh of Bhag
Seema wife Satveer
Putr of Devisingh 29
/1538 Bhag vasideh
Ramsukh Putr of
Savaliya Putr 31/1538
Bhag Vasi Gordhan,
Kuvarpal Putran
Tikaram Putr Savaliya
Har Do Samabhag
21/3076 Bhag vasideh
Geeta wife Umesh
Putr 146/769 Bhag
vasideh Shrimati
Kavita Bain wife
Vipin Jain Putr
Mahendra Kumar
40/769 Bhag vasideh
Kishan Gopal Putr

Ramchand Putr
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40/769 Bhag vasideh
Kishan, Gopal Putr
Ramchand Putr Har
vasideh of 2 Sambhag
40/769 Bhag Putru
S/O Rakesh Garg S/O
16491/319904
vasideh of Bhag
Bhagirath Putr of
Chheetar Putr of
Bhule 71/1538
vasideh of Bhag
Charan Singh Putr of
Chheetar Putr of
Bhule 61/1538
vasideh of Bhag Mrs.
Usha wife of Kuldeep
Singh Putr of 42/769
vasideh of Bhag avo
bulld mate block pvt.
Itd fradidabad
132/769 bhag vasi
NCR INFRABU ICD
PVTLTD SEC Il
FARDABAD 16/769
bhag vasi

198//20/2

68

198//22/1

Private

Agriculture

0.0101

Devi, Mahendra,
Dharambir, Bhagirath,
Hindsher, Charan
Singh Putr of Chhetar
Putr of Bhoole Har
Chash Sambhag 1/4
Bhaag vasideh of
Avon Buildmat
Blocks Pvt. Ltd. Putr
of 7685471/14909280
vasideh of Bhaag
Smt. Seema Devi wife
of Satveer Putr of
3/160 Bhaag vasideh
of Govind Singh Putr
of Meharchand Putr
of 37/712 Bhag
vasideh Mrs. Usha
wife Kuldeep Putr
343/4188 Bhag
vasideh Putru wife
Rakesh Putr 343/4188
Bhag vasideh
198//22/1

69

198//23/1

Private

Agriculture

0.0506

Jitendra, Hoshiar
Singh, Putr of
Rudhanath, Putr of
Siyaram, every two
equal Bhaags, 1/4
Bhaag, Mrs. Kamlesh
alias Kamala, wife of
Kamal Singh, Putr of
Vedram, 1/4 Bhaag,

Dharamveer,
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Karmaveer,
Dharmendra Singh,
Putr of Hardev, Putr
of Govind Ram, every
three equal Bhaags,
1/8 Bhaag, Vasideh,
Bijendra Singh, Putr
of Mukhram, Putr of
Moti. 10/87 Bhaag
vasideh Ghodi Kishan
Putr of Mangi Putr
Pita 1/8 Bhaag
vasideh Praveen s/o
Narayan Singh s/o
Sukhi Ram vasideh of
67/696 Bhag Kamal,
Parveen s/o Narayan
Singh s/o Har Do
Sambhag vasideh of
9/232 Bhag vasideh
Gair Mumkin
Bouandary

198//23/1

70

198//23/3

Private

Agriculture

0.0177

Jitendra, Hoshiar
Singh, Putr of
Rudhanath, Putr of
Siyaram, every two
equal Bhaags, 1/4
Bhaag, Mrs. Kamlesh
alias Kamala, wife of
Kamal Singh, Putr of
Vedram, 1/4 Bhaag,
Dharamveer,
Karmaveer,
Dharmendra Singh,
Putr of Hardev, Putr
of Govind Ram, every
three equal Bhaags,
1/8 Bhaag, Vasideh,
Bijendra Singh, Putr
of Mukhram, Putr of
Moti. 10/87 Bhaag
vasideh Ghodi Kishan
Putr of Mangi Putr
Pita 1/8 Bhaag
vasideh Praveen s/o
Narayan Singh s/o
Sukhi Ram vasideh of
67/696 Bhag Kamal,
Parveen s/o Narayan
Singh s/o Har Do
Sambhag vasideh of
9/232 Bhag vasideh
198//23/3

71

198//24/2

Private

Agriculture

0.0809

Jitendra, Hoshiar
Singh, Putr of
Raghnath, Putr of
Siyaram, every two
equal Bhaags, 1/4
Bhaag vasideh, Mrs.

Kamlesh alias Kamal,
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wife of Kanwal
Singh, Putr of
Vedram, vasideh of
77/468 Bhaags,
Dharamveer,
Karmaveer,
Dharmendra Singh,
Putr of Hardev, Putr
of Govind Ram, every
three equal Bhaags,
1/8 Bhaag vasideh of
Bijendra Singh, Putr
of Mukhram. S/o
Moti 53/468 Bhag
Vasi Ghodi Kishan
S/o Mangi Putr of Pita
vasideh of 1/8 Bhaag
Praveen Putr of
Narayan Singh Putr of
Sukhi vasideh of
181/1872 Bhaag Mrs.
Anita Devi wife of
Raghuveer Singh Putr
of Sukhiram vasideh
of 10/117 Bhaag
Kamal, Parveen Putr
of Narayan Singh Putr
of Har Do Sambhag
vasideh of 25/624
Bhaag

198//124/2

72 199//15/1

Private

Agriulture

0.0278

Achhealal Putr of
Gyasi Putr of Nandlal
3/8 Bhaag vasideh
Harveer, Gurdev Putr
of Achhealal Putr
Gyasi each two equal
Bhaags 1/8 Bhaag
vasideh Rajwati wife
and Vishnu Putr of
Amarchand Putr of
Gyasi each two equal
Bhaags 1/2 Bhaag
vasideh

199//15/1

73 199//2

Private

Agriculture

0.0051

Birpal, Dinesh,
Rajpal, Putr of
Naththi, Putr of
Mangali, every three
Bhaags equal wasideh
Gair Mumkin House
and Bouandary
199//2

74 199//3/1/1

Private

Agriculture

0.0126

Jitendra, Dalchand,
Ravindra, Putr of
Nepal, Putr of Jagram,
every three Bhaags
equal wasideh Gair
Mumkin Bouandary
199//3/1/1
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75

199//3/1/2

Private

Agriculture

0.0202

Sulendra Putr of
Vedram Putr of 1/3
Bhaag vasideh Mrs.
Anita wife of
Raghuveer Putr of Nr.
vasidehs of Kithwadi
5/38 Bhaag Smt.
Every four equal
Bhaags 12/95 Bhaag
vasideh Mrs. Darshan
wife Srichand Putr
Lalchand 3/95 Bhaag
vasideh Gair Mumkin
Bouandary
199//3/1/2

76

199//3/3

Private

Agriculture

0.0025

Police Vidhan Police
Station Chandhat Vasi
199//3/3

77

199//4/1/1

Private

Agriculture

0.0051

Ramkishan, member
Putr of Teja Putr of
Fatte every two even
Bhaag 2/9 Bhaag
vasideh of Sohan Lal,
Devi, Shyami,
Shayam, Khushiram
Putr of Gajji Putr of
Fatte of every five
even Bhaag 1/3 Bhaag
vasideh of Sukhram
Putr of Fate Putr of
Harsarup 193/7167
Bhaag Rambir Putr of
Sukhram Fatnan
207888/2338831
Bhaag Vasideh
Virendra, Suresh
Putran and Mrs.
Indravati Bidhwa
Ramsharan Putr of
Teja Har Teen
Samabhag 1/9 Bhaag
vasideh Ranbir Putr of
Sukhram Putr of
Fatnan
254370/2338831
Bhaag Balbir Putr of
Sukhram Putr of
Fatnan
254370/2338831
Bhaag vasideh of
Vasideh

199//4/1/3

78

199//4/1/3

Private

Agriculture

0.0202

Ramkishan, member
Putr of Teja Putr Fatte
every two equal
Bhaags 2/9 Bhaag
vasideh Sohan Lal,
Devi, Shyami,
Shayam, Khushiram
Putr Gajji Putr Fatte
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every five equal
Bhaag 1/3 Bhaag
vasideh Virendra,
Suresh Putr and Mrs.
Indravati Bidhwa
Ramsharan Putr Teja
every three Same
Bhaag 1/9 Bhaag
vasideh Sukhram Putr
of Fateh Putr of
Harsarup 193/7167
Bhaag vasideh Ranbir
Putr Sukhram s/o
Fatnan
254370/2338831
Bhag Vasideh Balbir
s/o Sukhram s/o
Fatnan
48188662/615112553
Bhaag Rambir S/o
Sukhram S/o Fatnan
35963896/615112553
Bhaag Shrimati
Sukhviri Devi Wife
Bhajan Lal S/o0 16/263
Bhaag Vasideh
199//4/1/3

79

199//412/2

Private

Agriculture

0.0228

Ramkishan, member
Putr of Teja Putr Fatte
every two equal
Bhaags 2/9 Bhaag
vasideh Sohan Lal,
Devi, Shyami,
Shayam, Khushiram
Putr Gajji Putr Fatte
every five equal
Bhaag 1/3 Bhaag
vasideh Virendra,
Suresh Putr and Mrs.
Indravati Bidhwa
Ramsharan Putr Teja
every three Same
Bhaag 1/9 Bhaag
vasideh Sukhram Putr
of Fateh Putr of
Harsarup 193/7167
Bhaag vasideh Ranbir
Putr Sukhram s/o
Fatnan
254370/2338831
Bhag Vasideh Balbir
s/o Sukhram s/o
Fatnan
48188662/615112553
Bhaag Rambir S/o
Sukhram S/o Fatnan
35963896/615112553
Bhaag Shrimati
Sukhviri Devi Wife
Bhajan Lal S/o 16/263
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Bhaag Vasideh
199//4/2/2

80

199//5

Private

Agriculture

0.0101

Ramkishan, member
Putr of Teja Putr Fatte
every two equal
Bhaags 2/9 Bhaag
vasideh Sohan Lal,
Devi, Shyami,
Shayam, Khushiram
Putr Gajji Putr Fatte
every five equal
Bhaag 1/3 Bhaag
vasideh Virendra,
Suresh Putr and Mrs.
Indravati Bidhwa
Ramsharan Putr Teja
every three Same
Bhaag 1/9 Bhaag
vasideh Sukhram Putr
of Fateh Putr of
Harsarup 193/7167
Bhaag vasideh Ranbir
Putr Sukhram s/o
Fatnan
254370/2338831
Bhag Vasideh Balbir
s/o Sukhram s/o
Fatnan
48188662/615112553
Bhaag Rambir S/o
Sukhram S/o Fatnan
35963896/615112553
Bhaag Shrimati
Sukhviri Devi Wife
Bhajan Lal S/o 16/263
Bhaag Vasideh
199//5

81

199//6/1

Private

Agriculture

0.0759

Virendra Putr of
Chandan Putr of
Nandlal 29/603 Bhaag
Bir Singh Putr of
Khushhal Singh Putr
of Khajan Singh
34/67 Bhaag vasideh
of 2111, Sai-8,
Faridabad Virendra
Putr of Chandan Putr
of Nandlal 172/603
Bhaag Smt. Satendri
wife of Suresh Pal
Singh Putr of Lekhraj
Singh 33/67 Bhag
Vasi Prakash Vihar
Colony, Palwal Gair
Mumkin Bouandary
and Room

199//6/1

82

199//6/3

Private

Agriculture

0.0152

Achhealal Putr of
Gyasi Putr of Nandlal
3/8 Bhaag vasideh
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Harveer, Gurdev Putr
of Achhealal Putr
Gyasi each two equal
Bhaags 1/8 Bhaag
vasideh Rajwati wife
and Vishnu Putr of
Amarchand Putr of
Gyasi each two equal
Bhaags 1/2 Bhaag
vasideh

199//6/3

83

199//7/2

Private

Agriculture

0.0228

Devi, Mahendra,
Dharambir, Bhagirath,
Hindsher, Charan
Singh Putr of Chhetar
Putr of Bhoole Har
Chash Sambhag 1/4
Bhaag vasideh of
Avon Buildmat
Blocks Pvt. Ltd. Putr
of 7685471/14909280
vasideh of Bhaag
Smt. Seema Devi wife
of Satveer Putr of
3/160 Bhaag vasideh
of Govind Singh Putr
of Meharchand Putr
of 37/712 Bhag
vasideh Mrs. Usha
wife Kuldeep Putr
343/4188 Bhag
vasideh Putru wife
Rakesh Putr 343/4188
Bhag vasideh
199/17/2

84

205//3/1

Private

Agriculture

0.0051

Kamal, Praveen Putr
of Narayan Singh Putr
of Sukkhi Har Do
Sambhag 1/4 Bhaag
vasideh Hoshiar
Singh Putr of
Raghunath Putr of
Siyaram 4805/7944
Bhaag vasideh Kishan
Putr of Mangi Putr of
Pita 1/8 Bhaag
vasideh Kripal Putr of
Dharambir Putr of
Bhupasih 20/993
Bhaag vasideh Gair
Mumkin Bouandary
205//3/1

85

205//4/1

Private

Agriculture

0.0481

Pohapsingh Putr and
Mrs. Kamla Devi
Bidhwa Lahari Singh
Putr Udayaram, every
two equal Bhaags 1/4
Bhaag Vasideh
Chandar Putr
Udairam Putr Kundan
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5/12 Bhaag vasideh
Pohap Singh, Jile
Singh Putrs and
Sattan, Sharda, Anita,
Babita daughters and
Mrs. Kamla Bidhwa
Jawahar Singh Putr
Udayaram, each seven
equal Bhaags, 1/6
Bhaag, vasidehs
Jasvindra, Gajendra,
Putrs and Mrs.
Kailashi. Widow
Jawahar Singh Putr of
Udairam vasideh of
every three equal
Bhaags 1/6 Bhaag
205//4/1

86

205//4/3

Private

Agriculture

0.0051

Pohapsingh Putr and
Mrs. Kamla Devi
Bidhwa Lahari Singh
Putr Udayaram, every
two equal Bhaags 1/4
Bhaag Vasideh
Chandar Putr
Udairam Putr Kundan
5/12 Bhaag vasideh
Pohap Singh, Jile
Singh Putrs and
Sattan, Sharda, Anita,
Babita daughters and
Mrs. Kamla Bidhwa
Jawahar Singh Putr
Udayaram, each seven
equal Bhaags, 1/6
Bhaag, vasidehs
Jasvindra, Gajendra,
Putrs and Mrs.
Kailashi. Widow
Jawahar Singh Putr of
Udairam vasideh of
every three equal
Bhaags 1/6 Bhaag
205//4/3

87

205//5/1

Private

Agriculture

0.0076

Indersingh Putr of
Chetram Putr of
Dulheram alias
Bhubbal 1/2 Bhaag
Mrs. Phoolwati wife
Chetram Putr of
Dulheram 1/2 Bhaag
vasideh

205//5/1

88

205//5/3/1

Private

Agriculture

0.0304

Indersingh Putr of
Chetram Putr of
Dulheram alias
Bhubbal 9/10 Bhaag
Mrs. Phoolwati wife
Chetram Putr of
Dulheram 1/10 Bhaag
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vasideh
205//5/3/1

89 205//5/3/2

Private

Agriculture

0.0253

Rakesh Kumar,
Lokesh Kumar Putr of
Charan Singh Putr of
Basanta vasideh of
Har Do Sambhag
205//5/3/2

90 205//6/1/2

Private

Agriculture

0.0177

Chander Putr of
Udairam Putr of
Kundan 1/2 Bhaag
vasideh of
Pohapsingh Putr of
Lahari Putr of
Udayram 829/4300
Bhaag of Mrs. Maya
Vati wife of Dalveer
Putr of
116921/13267650
Bhaag of Mrs. Babita
Kumari wife of
Sanjay Singh Putr of
Shivram 92/6171
Bhaag of vasideh of
Mrs. Mamta wife of
Kartar Singh Putr of
36/ 1075 Bhag Vasi
Janauli Gair Mumkin
House and Shop
205//6/1/2

91 205/16/2/2

Private

Agriculture

0.0101

Chander Putr of
Udairam Putr of
Kundan 1/2 Bhaag
vasideh of
Pohapsingh Putr of
Lahari Putr of
Udayram 829/4300
Bhaag of Mrs. Maya
Vati wife of Dalveer
Putr of
116921/13267650
Bhaag of Mrs. Babita
Kumari wife of
Sanjay Singh Putr of
Shivram 92/6171
Bhaag of vasideh of
Mrs. Mamta wife of
Kartar Singh Putr of
36/ 1075 Bhag Vasi
Janauli Gair Mumkin
House and Shop
205//6/2/2

92 206//1

Private

Agriculture

0.0076

Virendra Singh s/o
Amichand s/o Tika
Wasideh

206//1

93 206//10/1/1

Private

Agriculture

0.043

Virendra Singh s/o
Amichand s/o Tika
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\Wasideh
206//10/1/1

94

206//10/1/3

Private

Agriculture

0.0025

Virendra Singh s/o
Amichand s/o Tika
Wasideh
206//10/1/3

95

206//10/2/1

Private

Agriculture

0.0126

Badal, Harsh Putr of
Jilesingh Putr of
Lahari, every two
equal Bhaags, 1/4
Bhaag, vasideh of
Pohap Singh, Putr of
Lahari, Putr of
Udayram, 1/30
Bhaag, Mahendra,
Putr of Hari, Putr of
Kashiram, 643/12660
Bhaags, Harkesh,
Jogendra Singh, Putr
of Dharamveer, Putr
of Shiv Charan, every
two equal Bhaags, 1/2
Bhaag, vasideh of
Sihaul. Mrs. Kajal
wife Vinod Kumar
Putr Banwari Lal
35/211 Bhag vasideh
Mevla Gopalgarh
Jewar Gair Mumkin
Shop

206//10/2/1

96

206//10/2/3

Private

Agriculture

0.0177

Chander Putr of
Udairam Putr of
Kundan 1/2 Bhaag
vasideh of Wasideh
Mahendra Putr of
Hari Putr of Kashiram
7/356900 Bhaag
vasideh of Mrs. Maya
wati wife of Dalveer
Putr of 51/2150
Bhaag vasideh of
Sihaul Palwal Mrs.
Kajal wife of Vinod
Kumar Putr of
Banwari Lal 16/83
Bhaag vasideh of
Mevla Gopalgarh
Jewar Mrs. Mamta
Wife Kartar Singh
Putr 36/1075 Bhag
vasideh Janauli
206//10/2/3

97

206//11/1

Private

Agriculture

0.0329

Virendra Singh s/o
Amichand s/o Tika
Wasideh

206//11/1

98

206//12/1

Private

Agriculture

0.0354

Virendra Singh s/o
Amichand s/o Tika
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\Wasideh
206//12/1

99

206//12/3

Private

Agriculture

0.0607

Virendra Singh s/o
Amichand s/o Tika
Wasideh

206//12/3

100

206//13/1/1

Private

Agriculture

0.0354

Virendra Singh s/o
Amichand s/o Tika
Wasideh
206//13/1/1

101

206//17/2/1

Private

Agriculture

0.0683

Subhashchand, Omdat
Putr of Hariram Putr
of Ramchand Har Do
Samabhag Vasideh
206//17/2/1

102

206//18/1/1

Private

Agriculture

0.0379

Subhashchand, Omdat
Putr of Hariram Putr
of Ramchand Har Do
Samabhag Vasideh
206//18/1/1

103

206//18/2/2

Private

Agriculture

0.0304

Mrs. Bala wife
Sukhveer Putr of
Bhagwan Sahay
65/168 Bhaag vasideh
Mrs. Savita wife Sher
Singh Putr of Hari
Singh 5/24 Bhaag
vasideh Jugendra
Singh Putr of Rajpal
Putr of 2/7 Bhaag
vasideh of Badoli
Satyapal Putr of Vijay
Singh Putr of Hukam
Singh 5/42 Bhaag
vasideh of Gopalgarh,
Jewer UP

206//18/2/2

104

206//18/3/2

Private

Agriculture

0.0126

Virendra Singh Putr
of Amichand Putr of
Tika vasideh of 1/240
Bhaag Shrimati Bala
wife of Sukhvir Putr
of Bhagwan Sahay
vasideh of 33/80
Bhaag Gopal Jakhar
Putr of Santram Putr
of Radhelal vasideh of
7/12 Bhaag vasideh
Gair Mumkin Hotel

105

206//19/2

Private

Agriculture

0.0278

Virendra Singh Putr
of Amichand Putr of
Tika 235/272 Bhaag
Mrs. Diksha wife of
Sujit Putr of Sukhveer
37/272 Bhaag vasideh
of Ghodi, Tehsil. and
district palwal
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106

206//24/1

Private

Agriculture

0.0531

Kulbhushan,
Shashibhushan, Putr
of Shyamlal, Putr of
Radhe, every two
equal Bhaags, 2/3
Bhaag, vasideh of
Bharatbhushan,
Jaibhushan, Putr of
Bijendra Singh, Putr
of Radhe, every two
equal Bhaags, 1/3
Bhaag, vasideh of
VasidehGair Mumkin
Hotel

107

206//24/3

Private

Agriculture

0.0202

Mrs. Sadhna Rani
wife Sanjeev
Aggarwal Putr Hiralal
3/4 Bhaag Mrs. Savita
Bansal wife Sanjay
Kumar Putr Girdhari
1/4 Bhaag Vasideh
Gair Mumkin
Bouandary

108

206//25/2

Private

Agriculture

0.0759

Mrs. Sadhna Rani
wife Sanjeev
Aggarwal Putr Hiralal
3/4 Bhaag Mrs. Savita
Bansal wife Sanjay
Kumar Putr Girdhari
1/4 Bhaag Vasideh

109

206//9/1

Private

Agriculture

0.0253

Virendra Singh s/o
Amichand s/o Tika
Wasideh

110

229/121/1

Private

Agriculture

0.0354

Mahavir, Hariraths
Putr, all Rajeets Putr,
Natthi, every two
equal Bhaags, 13/15
Bhaag, Shrimati
Ramvati Bidhwa,
Sabarjeets Putr Natthi,
2/15 Bhaag, Vasideh.

111

230//1/1

Private

Agriculture

0.0076

Rajesh, Amit,
Sandeep Putr of
Ramnarayan Putr of
Ramjilal Har three
Samabhag Vasideh

112

230//1/3

Private

Agriculture

0.0759

Bharatbhushan Putr of
Harbanslal Putr of
Tirathram Wasideh
Gair Mumkin
Bouandary

113

230//10/2

Private

Agriculture

0.0278

Rajesh, Amit,
Sandeep Putr of
Ramnarayan Putr of
Ramjilal Har three
Samabhag Vasideh

114

230//12/1

Private

Agriculture

0.0455

Mrs. Usharani wife
Harbanslal Putr
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Tirathram 1/2 Bhaag
Bharat Bhushan Putr
Harvansh Lal Putr
Tirtha Das 1/2 Bhaag
Vasideh

115 230//13/1

Private

Agriculture

0.0177

Mrs. Usharani wife
Harbanslal Putr
Tirathram 1/2 Bhaag
Bharat Bhushan Putr
Harvansh Lal Putr
Tirtha Das 1/2 Bhaag
Vasideh

116 230//13/3

Private

Agriculture

0.0455

Mrs. Usharani wife
Harbanslal Putr
Tirathram 1/2 Bhaag
Bharat Bhushan Putr
Harvansh Lal Putr
Tirtha Das 1/2 Bhaag
Vasideh

117 230//14/1/2

Private

Agriculture

0.0379

Mrs. Lajja daughter of
Pitambar Putr of
Dulichand 9/3584
Bhaag vasideh
Mehbar, Jaichand Putr
of Narayan Singh Putr
of Bhoole Har Do
Sambhag 1/16 Bhaag
Harvindra Bhola Putr
of Darshan Lal Bhola
Putr of 8327/16800
Bhaag Visram Putr of
Amichand Putr of
Jagram 9/56 Bhaag
Kamaldev Putr of
Khemchand Putr of
Ghamandi 3/128
Bhaag Mrs. Usharani
Wife Harvanshlal Putr
of Tirathraam 9/56
Bhag Smt. Suman
wife Samandar Singh
Putr of Balveer
7409/134400 Bhaag
vasideh of Wasideh
Praveen Putr of
Mohan Lal Putr of
Khaimchand 33/896
Bhaag vasideh
Mahesh, Laxman Putr
and Mrs. Geeta
daughter of Mrs.
Santosh daughter of
Pitambar Har Three
Sambhag 9/3584
Bhaag vasideh Gair
Mumkin Petrol Pump

118 230//14/2

Private

Agriculture

0.0076

Samundra Singh Putr
of Balveer Singh Putr
of 1/2 Bhaag vasideh
of Palwal Mrs. Suman
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wife of Samandar
Singh Putr of Balveer
Singh 1/2 Bhaag
vasideh

119

230//16/1/1

Private

Agriculture

0.0253

Samundra Singh Putr
of Balveer Singh Putr
of 1/2 Bhaag vasideh
of Palwal Mrs. Suman
wife of Samandar
Singh Putr of Balveer
Singh 1/2 Bhaag
vasideh

120

230//16/2/1

Private

Agriculture

0.0253

Mahavir s/o Savarjeet
s/o Natthi 8/51 bhag
vasideh Ramwati
Bidhwa Sabarjeet s/o
Natthi 5/51 bhag
vasideh Smt. Pista
wife Deshraj s/o
Manohar Lal 10/51
bhag vasideh Palwal
Smt. Khushboo single
wife Chandraprakash
s/o Indrabhushan
10/51 bhag vasideh
Gulavat Bulandshahr
Bhagirath s/o
Savarjeet s/o File 8/51
Bhaag vasideh
Shrimati Premvati
wife Rajpal Putr
Gurshal 10/51 vasideh
Gair Mumkin Shop

121

230//16/3/1

Private

Agriculture

0.0051

Mahavir s/o Savarjeet
s/o Natthi 8/51 bhag
vasideh Ramwati
Bidhwa Sabarjeet s/o
Natthi 5/51 bhag
vasideh Smt. Pista
wife Deshraj s/o
Manohar Lal 10/51
bhag vasideh Palwal
Smt. Khushboo single
wife Chandraprakash
s/o Indrabhushan
10/51 bhag vasideh
Gulavat Bulandshahr
Bhagirath s/o
Savarjeet s/o File 8/51
Bhaag vasideh
Shrimati Premvati
wife Rajpal Putr
Gurshal 10/51 vasideh
Gair Mumkin Shop

122

230/117/1

Private

Agriculture

0.0506

Samundra Singh Putr
of Balveer Singh Putr
of 1/2 Bhaag vasideh
of Palwal Mrs. Suman
wife of Samandar
Singh Putr of Balveer
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Singh 1/2 Bhaag
vasideh Gair Mumkin
Petrol Pump

123 230111713

Private

Agriculture

0.0177

Samundra Singh Putr
of Balveer Singh Putr
of 1/2 Bhaag vasideh
of Palwal Mrs. Suman
wife of Samandar
Singh Putr of Balveer
Singh 1/2 Bhaag
vasideh Gair Mumkin
Bouandary

124 230//18/2/1

Private

Agriculture

0.0051

Nanakchand Putr
Kanhaiya Putr 1/3
Bhaag vasideh
Jagdish, Anil Putr and
Dayawati Bidhwa
Sudama Putr each in
equal share 1/3 Bhaag
vasideh Mrs. Murti
Devi alias Chammeli
Devi wife Prahlad
Putr Kanhaiya Lal
49/237 Bhaag vasideh
Mrs. Santosh wife
Satish Putr 10/79
Bhaag vasideh

125 230//18/2/2

Private

Agriculture

0.0101

Sandeep Yadav,
Neeraj Yadav, Putr
Rajkumar, Putr
Dharampal, vasideh
of Har Do Samabhag,
Kakraula Gurgaon.

126 ||2301/2411

|Private

||Agricu|ture ||

0.0051|

|Unknown |

127 230//25/1/1

Private

Gair Mumkin

0.0202

Mrs. Komal daughter
Sanjay Kumar Putr
Jagdish Chand Vasi
Petrol Pump

128 230//25/1/2

Private

Agriculture

0.0101

Mahavir Putr of
Savarjit 34/67 vasideh
of Bhag Mukesh Putr
of Bhagirath Putr of
Sabarjeet 33/67
vasideh of Bhag

129 230112513

Private

Agriculture

0.0228

Mahavir s/o Savarjeet
s/o Natthi 8/51 bhag
vasideh Ramwati
Bidhwa Sabarjeet s/o
Natthi 5/51 bhag
vasideh Smt. Pista
wife Deshraj s/o
Manohar Lal 10/51
bhag vasideh Palwal
Smt. Khushboo single
wife Chandraprakash
s/o Indrabhushan
10/51 bhag vasideh
Gulavat Bulandshahr
Bhagirath s/o
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Savarjeet s/o File 8/51
Bhaag vasideh
Shrimati Premvati
wife Rajpal Putr
Gurshal 10/51 vasideh
Gair Mumkin Shop

130

230//8/2/1

Private

Agriculture

0.0253

Mrs. Usharani wife
Harbanslal Putr
Tirathram 1/2 Bhaag
Bharat Bhushan Putr
Harvansh Lal Putr
Tirtha Das 1/2 Bhaag
Vasideh

131

230//9/1

Private

Agriculture

0.0632

Bharatbhushan Putr of
Harbanslal Putr of
Tirathram Wasideh

132

230//9/3

Private

Agriculture

0.0278

Rajesh, Amit,
Sandeep Putr of
Ramnarayan Putr of
Ramijilal Har three
Samabhag Vasideh

133

231//4/2/1

Private

Agriculture

0.0025

Ran Singh Putr of
Gangalal Putr of
Hariram vasideh of
23/162 Bhaag Leela
alias Praveen, Manoj
Putr of Ransingh Putr
of Ranglal vasideh of
Har Do Sambhag
139/324 Bhaag Rohit,
Manjeet Putr of Satpal
alias Tulan Putr of
Ranglal vasideh of
Har Do Sambhag
139/324 Bhaag
vasideh

134

231//5/1/1

Private

Agriculture

0.0177

Ran Singh Putr of
Gangalal Putr of
Hariram vasideh of
23/162 Bhaag Leela
alias Praveen, Manoj
Putr of Ransingh Putr
of Ranglal vasideh of
Har Do Sambhag
139/324 Bhaag Rohit,
Manjeet Putr of Satpal
alias Tulan Putr of
Ranglal vasideh of
Har Do Sambhag
139/324 Bhaag
vasideh Gair Mumkin
Bouandary Gair
Mumkin Bouandary,
Park, Tree, Vila and
Building
Manshagreen

135

231//5/1/2

Private

Agriculture

0.0228

Mrs. Rajnesh Wife
Naresh Kumar Putr
Karan Singh 14/33
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Bhaag Mansa
Wildcom Pvt. Ltd.
Ace. C.F. -157 Huda
Market Sec. 9
Faridabad 147/275
Bhag Smt. Rekha
Mishra Wife Rajesh
Kumar Mishra Putr
34/825 Bhag vasideh
UP

136 231//5/3

Private

Agriculture

0.0051

Shivcharan Putr of
Atara Putr of Lohre
vasideh

137 24011112

Private

Gair Mumkin
Makaan

0.0051

Mrs. Reema Devi
wife Virendra Singh
Putr Jeetram 21/64
Bhaag vasideh
Jagdish Putr Charan
Singh Putr
Khemchand 1/8
Bhaag Nitin Putr
Mukesh Kumar Putr
Leeluram 1/24 Bhaag
vasideh Deh Nitin
Putr Mukesh Kumar
Putr Leeluram 5/24
Bhaag vasideh Palwal
Hemlata wife
Sureshchand Putr
Kallu 5/32 Bhaag
Shrimati Chandar
wife Shivcharan Putr
Kishanchand 1/8
Bhaag Pratap Singh
Putr Pradeep Singh
Putr Ramphal 1/64
Bhaag vasideh Gair
Mumkin Shop and
House

Total||

3.7358|| |

[F. No. NHAI/PIU-ALG/33021/1/LAJ2023/3D]

ABHAY JAIN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.

Digitally signed by GORAKHA NATH

GORAKHA NATH YADAVA = YADAVA

Date: 2025.02.18 14:40:55 +05'30"



		2025-02-18T14:40:55+0530
	GORAKHA NATH YADAVA




